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Mntter of Urgent Publc
Importance
{Shr: Gatya Narain Sinha)

fSee Append x II, annexure
No 78)

(au) Supplementary Statement
No XV—Fourth Session 1958
(See Appendix II annexure
No 179)

(1v) Supplementary Statement
No XVII—Third Session, 1957

(See Appendix II annexure
No 80)
(v) Supplemeniary Statement

No XXI-—Second Session
1857 (Sce Appendix II an-
nexure No 81)

NoOTIFICATIONS ISSUED UND¥R CINE-
MATOGRAPH ACT

The Mnister of Information and
Broadcasting (Dr Keskar) I beg to
.lay on the Table under sub-scction
(3) of Section 8 of the Cinematogiaph
Act, 1952 a copy of each of the fol-
lowing Notifications —

(1) GSR No 42 dated the
10th January, 1959 making
ceriaip further amendment to
the Cin ma‘ograph (Censor
ship) Rules, 1958

(1) GSR No 166 dated the 7th
February, 1959 (Placed n
Lxbrary See No LT 1254
59)

1208 hrs

CALLING ATTENTION TO A
MATTER OF URGENT PUBLIC
IMPORTANCE

ALLBGED REFUSAL BY STATE TRADING
CORPORATION TO SUPPLY CAUSTIC SODA
TO A CERTAIN ASSOCIATION

Mr Speaker Now the calling at-
tention notice, Shr1 Patel

The Minister of Commerce (Shri
Kanungo). It 1s a fairly long state-
ment running to about a page and a
half Shall I lay 1t on the Table”

Mr. Speaker: But hon Minister 1s
not Patel I am caling Mr Patel
Now Shn Ghodasar also 1s not here
The hon Minister may lav 1t on the
Table

Shri Kanungo Sir 1 beg to lay 1t
on the Table [See Appendix II An-
nexure No 82]

1209 hrs

RAILWAY BUDGET—GENERAL
DISCUSSION—contd

Mr Speaker The House will now
tak¢ up further discussion of the
Railway Budgct A number of hon
Membere would like to speak Shn
Frank Anthony

Shn T B Vittal Rao (Khammam)
Yesterday somcbody was on his legs

Sardar Hukam Singh (Bhatinda)
Yesterday, Shrn M S Murty was
speak ng and he has to continue his
spuech

Mr Speaker a1\ wel Then he
mav contmnuc his wech 1 will call
Shr; Fiankh Arthony next and then
Dr Krishnaswami

Shri M S Murty (Golugonda)
Mr Speakcr, I was speaking ycster-
day ibout the formation of a new rail
Iink 1n Andhra Pradesh I also spoke
about th, doubling of the line up to
Bhadrachalam I would be failing 1n
myv duty if I do not put forth some
of the urgent needs of my constitu-
cney  Waltan  station 15 a junction
between the South-Eastern Railway
and the Southern Raillway and Visa-
khapatnam 1s a developmng town and
1t 1s bccoming  internationally 1m-
portant The Waltawr railway station
has not been developed since the last
30 years There 18 only one platform
in the station and the tramns do not
come In time there, since every tramn
has to stop at the outer distant signal
I request the Railway Minister to
take note of this and see that a double-
platform s comstructed there so
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that both trains, when two trains come
in, are received at the same time

Another urgent need 1s at Anaka-
palle The construction of a foot
overbridge hax been pending there for
the last three years Every year, in
the budget, the provision has been
shown but no action has been taken
so far The 1island platform 1s also
just lying there for the last three
years I request the Minister to take
up this work immediately

As regards passenger amenities,
first-class waiting rooms at Tun,
Narasapatam Road and at Yella-
manchili on the Waltair-Bezwada
section are of immiment need Many
passengers are going there on first-
class tickets and they are suffering a
lot I request the Minister to take
note of this item also

Another important item 1s the open
g of new halts A halting station
between Thad: and Duvvada on the
Bezwada-Waltair scction, at Lanke-
lapalam may be constructed There
15 a lot of agitation for opening a
train halt there for a long time past
The work has not bcen taken up
Therc 13 another halt needcd Dbet-
ween Vetapalam and Kadavakuduru
at Panthellapall That work also
may be takcn up, and a halt may be
provided there soon Again, there 1s
a proposal for a new crossing station
between Yellamanchili and Bayyava-
ram At present there 1y 2 halt there
and 1t 1s called Narasingapalh and
the work 1s 1n progress Suddenly,
the work was stopped in the month
of December for want of funds or
some such thing I have wntten a
letter to the Minister also But I am
sorry to say I did not get a reply
from him so far

Then, there 13 a need for a level
crossings &t a place at Gullipadu and
Thad: That work 1s also pending
With regard to this also, I wrote a
letter to the Minister and no reply
has 30 far been received Therefore,
T request the Raulway Minister ‘o
fake action on these two items

There is one more important thing.
During the recent floods, the bridge
near Nellimarla on the South-Eastern
Railway between Vizianagaram and
Nellinaria gave way Everytime
that 1s recurring There 1s a breach
on the side of the bridge I request
the Railway Minister to extend the
length of the bridge so that there may
not be any breaches during the floods
there

1 came to know that one of the
spans of the Godavari brmdge has
given way, and there are some re-
pairs to be attended to, and they are
being done now It 15 on the line
from Madras-Waltair, jomnmng Cal-
cutta and there 1s a lot of trouble
caused to passenger traffic there
Therefore, I request the Minister to
take note of this and repair the
bridge and build up the whole thing
there, if necessary, 1n time

The next point of important 1s that
during floods 1n those regions, and 1n
fact, during the recent floods there,
the roud passing through Anakapalle
ralway hmits gave way There 1s a
bicach there That road connects
both <ides of the municipal road
Unless the breach 19 repaiwred by the
rallway department that connecting
Iink will be out of order I have
sent 1 a representation about that
also to the local offictals but no
action has been taken so far There-
fore, I roquest the Minister to take
note of these things and to take up
immediate repairgs of the breach

The last but not the least thing 1s
this There 1s a growmg feeling m
the South that it 15 bemng neglected
Thercfore, I request the hon Railway
Minister to take note of it and do
something I request that out of all
the demands that have been put
forth, at least some of them may be
taken up and proceeded wath during
the course of the coming financial
year

Shri Frank Anthony (Nomimnated—
Anglo-Indmans) I do not know how
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much time you may be pleased to
give me

Mr. Speaker: How much time does
the hon Member want?

Shri Frank Anthony: Half-an-hour
Mr. Speaker: ATl right

Shri Frank Anthony: In any case.
I feel I will not be having sufficient
tume w draw the attention of the
Ministry adequately to the financial
aspects of the budget as 1 would like
to have done Because of that, I
shall touch briefly on only one or two
of the financial aspects of the budget
and then go on to deal with certan
major staff problems I feel that the
raillways being the largest employers
of labour, it 1s axiomatic that unless
almost the one mullion of rallway-
men are reasonably satisfied, not only
the pperational efficiency but the
working expenses of the raillways are
bound to be adversely affected

1 believe that attention has alieady
been drawn by Members of this
House to a rather disquieting feature
and that 1s, the rapdly spiwralling cost
of the raillways While I am pre-
pared to concede that because of the
vast devclopment plans that the rail-
ways have undertaken and also
because of the tremendously mcreds-
ed load—1 would say that the rail-
ways arc carrying perhaps double the
load as compared to what thcy were
carrying a few yeals ago—much of
the incieasc n expenditure ', me-
vitable ind even necessary, . fcel 1t
1s difficult to analvse the figuics for,
they arc given 1n this kind of over-
all—as my friend Shri1 Asoka Mchta
was complamng 1o me--global
fashion, without any break up m
which case we can strike a compari-
son between the financial working of
onc 1ailway and that of another But
the railway officials tell me private-
1y of courst that they thcmselves feel
that there 1s much avoidable waste
on the railways, perhaps running mto
several crores of rupees As a matter
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of fact, I think 1t way a ralway
official who told me that the rail-
ways spend crores of rupees as -
differently and more prodigally thas
you and I would be disposed to spend
a naya pasa

The budget estimate for ordinary
working expenses for 1959-60 15
Rs 283 71 crores I think the Rail-
way Minister wall concede that with-
in the last four years,—not a very
long period—this expenditure, that
15, ordinary working expenses, has
risen by more than Rs 70 crores
That 15, in four years, the expenditure
on ordinary working expenses has
gone up by 25 per cent or evcn more
That by itself may mean nothing,
but 1t i1s a pointer to a tremendous
mnflation 1n raillway expenditure

Then, what I have been dissatisfied
about 15 this unwaryming feature,
namely, under every item of expen-
diture there 1s always a gap of some
crores of rupees between the revised
estimate and the budget ec.timate
Take the estimates for 1958-59 Unaer
the head ‘Administration, thc re-
vised costimate 15 Rs 2 crores more
than the budget estimate And this
story 1s repeated in respect of every
1tem For repairs and mainienance,
the revised estimatc was Rs 2 crores
moi¢ than the budget estimate Under
operation staff, and fucl, the revised
cstimate was again Rs 2 crores more
than the budget estimate TUnder
operation other than staff and fuel,
once again there 1s this increase in
the revased estimate to the c¢xient of
almo:t Rs 2 crores Last year, I
drew attention to what 1 regarded as
almost a piece de reswstance ol a very
peculiar budgeting and that 15, this
item of miscellaneous  expenditure
In 1958-59, the net miscellaneous ex-
pendsture was Rs 12 03 crores Then,
for 1959-60 1t gocs up to almost
Rs 18 crores As between last year
and thic yeax this incidental head of
expenditure goes up by almost 50
per cent It 13 now Rs 18 crores
under miscellaneous expenditure,
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12.20 hrs,
[SuRr Jarear SINGH i the Chmr]‘

I shall now come to the other types
of inflation in the railway admuinis-
sration. It is not only financial infla-
tion that the railways more or less
suffer from, but they suffer from a
general condition of swollenness,
some kind of financial-cum-adminis-
trative dropsy. And, as 1n the case
of dropsy, as the swollenness in-
creases, there 1s a relative decrease
mn capacity and effictency I say this
with a great deal of respect, but 1
say 1t without qualification; I have
said 1t m the past

If the Railway Miister would un-
dertake a job analysis—I am prepared
40 take a small bet with him, not in
terms of crores, but in terms of my
own financial capacity—that job
analysis conducted by the raillways
today will show that on an average,
two to two and a half men are aoing
the work of one rallwayman m pre-
independence days That 1s the
general feeling of the men them-
selves I am not excluding the rail-
way officials I have been a great
friend and I continue to be a great
friend and champion of the railway-
men. When I speak on rallway
matters, I usually speak with feehng,
sometimes with emotion, because 1
have dealt with them for so long
that when a raillwayman suffers
generally I suffer with him, when
they are resentful, I am resentful
with them and I seek to express that
resentment in this House Having
said that, I am bound to express mv
own feeling that in Class IV service,
generally—I do not say always-—there
has been a steady decline both in
the sense of responsibility of the
men and more especially, in their
sense of discipline

Having said that, 1 am not pre¢pared
to say that all the other classes of
railway workers are exemplary. I
want to come to the Class I officers
They are not only not wathout sin,
but they are among the greatest

sinners so far as work load and work
output are concerned. I do not
know whether the Railway Minmster
will agree with me that the ralway
administration has a long tradition,
so far as Class I service iy concemed.
It 1s a long unbroken colonial tra-
dition and the railway administration
still subscribes to that tradition

The railway administration i1s rum
by the Class I officers for the Class
I officers and I say this with a great
deal of respect It 1s not only am
rony, but it 1s somewhat a tragedy
that Shri Jagjivan Ram, who has
every reason to condemn caste, 1s
today perhaps unwattingly the greatest
protagotanist of the perpetuation of
the caste system, because-—I say this
without qualification—the Class I offi-
cers are a symbol of the caste system.
I have 1n the past referred to the Class
1 officers mn the railway admunistre-
tion. I am not talking of them as
individuals, they are very good and
many of them are great personal
friends of mine. But they have been
nurtured n this tradition and they are
creatures of that tradition They are
today~—and they have been—in a sense
unchanged not only the brahmins, but
the maha brahmins of the railway
administration

The tragedy 1s this They represent
a sort of creche of brahmwmism. Every-
thing 1s assimilated to them; nothing
ever assimilates or breaks them That
1s the tragedy I am not saying this
today I said 1t before independence,
since 1ndependence and I am repeating
it today, that before independence the
then Member for Transport—as he
wa« called—of the Executive Council
and after that the Mmister of Rail-
ways everyone of them has fallen
down before 1t I do not like to talk
m terms of exceptions or comparisons,
but 1 would say that only during the
tenure of Shr1 Gopalaswamy Ayyangar
was that tradition sought to be broken.
Otherwise, that tradition of maha
brahminism, that colonial tradition has
remained unbroken and every person
who has held the railway portfolio
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before and since independence has
fallen down before it and worshipped
it at its altar

What 1s happening today mn the
rallways? Why 1is this general rot in
the administration? It 13 there, per-
haps you cannot label it, you cannot
assess 1t tangibly, but 1t 1s there intan-
gible and obstrusive I have dealt
with raillwaymen, I have been so clogse
to them for 20 years There was this
pride of service, pride of work, loyalty
to work. Where has 1t all gone to?
Ig 1t there in the railway admunistra-
tion” It 15 not only disappearing, but
1t has practically disappeared That
18 why I feel so aggreived When 1
offer my comments—you may regard
them as criticisms——it 1s not because
I have anything against the Railway
Minister My own feeling 1s that
sometimes we get people who are so
good that they are taken advantage of
Thay succumb before the pressures of
this long tradition that i1s exemplhified
by the raillway administration, because
of their goodness

What 1s happening in the railway
administration today”? All kinds of
accelerated promotions are given by
the senior Class I officers to their con-
temporaries, not even to their collea-
gues, but to the other directly recruit-
ed Class I officers How many posts
have been upgraded merely for the
reasons that Class 1 officers may get
accelerated promotions' It 1s happen-
mng all over I know that the
Krpalani Committee recommended
that certain posts should be upgraded
I know also that want only, gratui-
tously, posts are bemng upgraded
merely because some senior Class I
officer wants another officer, because
he belongs to the same service, to get
some accelerated promotion What 1s
happening with regard to your most
junior Class I officers” It 1s destroy-
mg the raillway administration

Take the ordinary newest recruits
to the Class I service They have not
campleted their two years’ traming
and they are sent out to district posts,

*

and the most senmior Class II officers,
men with 85 years of service, who
have been the lmchpin of the railways,
are superseded They have been hold-
ing those posts in an officiating capa-
city for three or flve years and yet,
you will pick out a virtual school boy,
who has not completed two years of
training, give hum accelerated promo-
tion and send hum out to a district
post The senior scale posts have been
filled by people who again are virtual-
ly school boys The Railway Board,
I believe, has given a directive that
no senior Class I officer, unless he is
mn the jumior scale for four years,
should get more than Rs 400 and
should go into the senior scale appoint-
ment Make an investigation and see
how many absolute youngsters, with
less than four years service, are gomg
to senior scale appointments

‘What 1s the inevitable result? What
happened before independence? You
cannot become a senior scale officer
unless you have done a minimum of
10 vears or usually 15 years But now
you arc giving little boys with three
years’ service senlor scale posts In
doing that you deliberately supersede
your Class II officers men who can
buy and sell your Class I officers You
do 1t because 1t 1s in the cotonial tradi-
tion of Class T service to do it, anad
they are doing 1t more today than
they have ever done before

What 15 the result?” I have pointed
a finger—the indiscipline of the Class
IV staff and the sullenness and the
resentment of the Class II and Class
II people are there But why? You
send out a boy to do a man’s job The
Class II people laugh at 1t, but because
they are responsible officers, they do
not laugh openly Because the Class
IIT people see all their prospective
channels of promotion blocked and
choked, they get resentful And, the
Class IV people are openly contem-
ptuous of these youngsters That is
why they do not command any res-
pect, That is why discipline is disap-
pearing
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1 do not blame them You put ouf
2 boy of 19, 20 or 21, in a senior scalé
sppomntment. It 13 not natural, 1t is
not human for him to be able to bring
to bear the experience and capacity
to deal with human beings—thousands
of them What do they do? Because
they do not get the respect they want
to get, because they cannot command,
because they have not got the expe-
rience and capacity to do 1it, they do
things which titillate the risible facul-
ties of the other classes of workers
So, they begin to mete out savage
punishments That 1s what 1s happen-
g and the whole thing i1s moving m
& vicious circle

1 ask the Railway Mimister not to
take exception to what I am saymng
1 may be seeming to speak ir anger:
I used to speak very much i1n anger
at one Lime but with the mellowness
of advancing years I am speaking
more 1n sorrow I ask the Minister
to Listen to people who are actuated by
bona fide motives What grieves me
today 1s, I thought and I have given
up hope—that when the Minister came
to this Ministry he would bring—I do
not want to mix my metaphors—not
only energy and zeal with the new
broom but also he will bring some
fresh air to this rather fatigued atmos-
phere of the railway administration
And I had hoped he would rather
break the stranglehold of the colonial
tradition exercised by the senior offi-
cers both in the Railway Board and
elsewhere I had hoped that above all
the Railway Minister would deal per-
sonally with the grievances of staft
I am aware of his tremendous respon-
sibihties This 15 probably the most
onerous Ministry m the Cabmnet, a
vast sprawling organisation No one
except a person with a moronic
approach would say that it 15 a hight
Ministry He has a mammoth res-
ponsibility

But when you are dealing with a
million men and when you are trying
to break through the blank wall of
colonial tradition, how do you deal
with them® I am not making a com-

parison, comparisons are odious But
m almost the twenty years that I have
dealt with the railway department,
whether Europeans or Indians, I have
found only one person who was pre-
pared to break this tradition, and it
was the late Shr1 Gopalaswami
Ayyangar He was there, unfortunate-
ly for a very short tume, but 1n that
short time 1t was amazing how rail-
waymen throughout the country were
electrified by a growing confidence,
belief that however humble, however
obscure they were, if they came to.
Shri1 Ayyangar with & complaint that
a grievance was done, he would sit
down and redress that grievance on
the spot, ruthlessly setting aside deci-
sions of General Managers and the
Railway Board That 1s my own
experience He never cared whether
he 1s a son-in-law of a General
Manager He went to him, he discuss-
ed the problem and in filve mmutes
gave his decision, as I said ruthlessly
setting aside the order of the
administration

But today what 1s happening?
Today, 1 do not know, I choose not to
believe that they are doing 1t because
they have the encouragement of the
Minister, but deliberately certam
General Managers refuse to deal with
the most flagrant and most blatant
mjustices Take the General Manager
of the Southern Railway He refuses
most consistently to do it His pre-
decessor has dealt with it Now you
will find he refuses it He sends a
letter and refers i1t to the Railway
Minister Personally, T think it is an
affront to the Railway Minister when
the General Manager says I am not
prepared to deal with it because he is
an underling of the Mmister Ths 1s
what the General Manager of the
Southern Railway says when any case
is sent to him I do not know whether
the Minister thinks this a good thing
or a bad thing

As I said, he has got these mult:i-
farious duties, but when the General
Manager does not deal with grievan-
ces of the most strident and obvious
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character, as 1 know they do not deal
with themn but refer to the Minster,
because he 1s much too big a person
to deal with them, I do not know
whether 1t 1s a matter of policy

Now the Railway Minister 18 a busy
man and probably he wants to deal
with these problems personally but
he has not got the tuime to deal with
all of them, because I am receiving
hiterally thousands of labour prob-
lems, not entirely because I happen
to be a representative of the Anglo-
Indians but because I am the Presi-
dent of the representative union in
this country the majonty of the mem-
Yers ot wnom are Thmdus Yow 1
get literally thousands of such cases
I do not send them all to any one
I intervene only when I find that a
person cannot get any kind of redress,
when he comes to me and says ‘I
have been wnting to the General
Manager, I have been gomg through
the normal channel two years or
three years and still I cannot get a
semblance of response”, then only I
write and then the General Manager
says “you go and take this matter
up with the Minister”

I am not saying that there should
not be anomalies and injustice In
a vast organisation like this there must
be anomalies, there must be injustice
But what I do criticise 1s the lack of
will to do justice How does 1t in
any way adversely affect your ad-
ministration 1f you do justice irres-
pective of from what quarter you get
information of an injustice® That 1s
what worries me this cliche of thc
normal channel This was the cliche
which was identified with the colo-
nialism of the past age They make
a fetish of the “normal channel”
Even when matters are sent bv res-
ponsible people the General Managers
do not look 1into them “Normal
channel” has been raised to godhead,
to such an extent that unfortunately
the normal channel m the railways
means 1nevitably and ultimately the
waste paper basket That 1s the
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pormal channel of representations
gent by the unfortunate subordinate
fallwaymen They just go to the
waste paper basket And it is only
#hen repeatedly and sedulously the
thing goes to the waste paper basket
that I seek intervention and then the
@eneral Manager says “no, whatever
your case, I refuse to look mto it”
and that 1s why I send 1t to the Mmn-
ister  Then, 1n nine cases out of tem
the Railway Minister has not got the
fime to deal with it and he remuts it
to an Assistant Director of the Rail-
way Board Sir, I feel,—I do not want
{0 arrogate any special superionty %o
myself—but I do think that when I
sent. a case. with a certam. ammunt. af.
experience of having assessed 1t, 1t
does deserve a little better treatment
An Assistant Director in the Railway
Board 15 a good fellow personally but
ne has been nurtured m the wooden-
neaded Railway Board tradition, and
snevitably I get this cryptic stereo-
typed reply that “we see no reason to
ynterfere” When I send 1t to the
failway Minister I would be hoping
against hope that he will apply his
mind personally to the case

In the couits we talk in terms of
outraging judicial conscience But
there 1s an administrative conscience
too Some of the cases that I sent to
the Minister which he unfortunately
semitted to the Assistant Director led
t0 my getting this stereotyped non
possumus If only he had apphed his
mind to that I am certath 1t would
not have outraged his admmistretive
conscience I sav this because Gene-
ral Managers today refuse to deal
with the grievances There are more
grievances today than ever in the
nistory of the railways

I am saymg all this because I get
flooded I get frustrated I get bitter
and resentful that there 1s no redress
today There 1s no one who ig pre-
pared to apply his mmnd obiectively
and honestly The General Managers,
s I said, are the purveyors of this
¢radition The General Managers,
pecause of this coloma] tradition wall
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not upset the orders of the Divisional
Superintendent But I do not expect
the Minister to do the same thing He
1s not nurtured in this tradition I
do not expect him blindly to accept
the rubber stamp of his Railway
Board or his General Manager And
when 1 say this, I am hoping that
politics has got nothing to do with
this I am hoping that the Minister
has not advised his General Managers
not to deal with grievances unless they
come through the National Federa-
tion of Railwaymen

1 do not know whether the Minister
has endorsed this policy, whether he
has inspired 1t but my own impres-
sion 1s that the Railwav officialy today
are sedulously concerned with boost-
ing the National Federation of Rail-
waymen 1 think this 15 not only
wrong This 1s immoral Why should
the Railway officials boost anv parti-
cular Union” They do it They do 1t
deliberatelv The whole machinery of
the¢ Raillways today 1s geared to boost
the National Federation of Railway-
men The other side of the medal 1s
geared to the victimising of railway
men who do not join the National
Federation or terrorising them into
joning the National Federation,
geared to victimising them 1f they
dare to join any other independent
union This 15 a tragedy It 1s more
than a tragedy It 1s something
which is sordid I will quote chap-
ter and verse

The Minister of Railways (Shri
Jagiyivan Ram): I would hke to have
some 1nstances where anv raillway
employee has been forced or coerced
to join the National Federation of
Railwaymen or victimised for not
joning 1t 1 will be glad to receive
that information

Shri Frank Anthony I will be
glad As I say 1 have a feeling that
the Railway officials fee] that they are
doing something which will commend
itself to the Minister They feel that
the National Federation has some
¥ind of a pohtical complexion and the

officials—most officials are courtiers—
are out-heroding Herod They think
that if they deliberately and sedulo-
usly boost the National Federation,
they will commend themselves to the
Minmister I am hoping that they have
no sanction from the Minister for this

What 1s happenmg?” We hear of
unity of Raillwaymen Probably the
Minister means 1t But, the way the
Railway administration approaches
thig problem of unity, unity to my
mind today 1s not only a synonym,
but st 15 @ pseudonym for regimenta-
tion

Mr Chairman: The hon Member’s
time 1S up

Shri Frank Anthony. I have asked
for half an hour I thmk I have
taken only about 20 minutes The
Speaker was pleased

Mr Chairman* The hon Member
has threec minutes more to go to make
half an hour

Shri Frank Anthony: With all due
respect to you, Sir, I am afrad, 1t
will undermine the quality of my
speech I shall defer Please relent
at least 8 minutes I am commg to
the best part of mv speech

Shri Hem Barua (Gauhati) May 1
know 1f the Chair encourages quality
of speech also?

Some Hon Members: Surely

Shr Frank Anthony: There 1s this
almost calculated polhcy of doing
something by the admmistration to
herd people into the National Federa-
tion 1 sa) thig also I do not want
to point my finger at any Federation
But, whatever the reasons, the Nation-
al Federation of Railwaymen 1s not
dealing with hundreds of thousands
of grievances of rallwaymen I do
not know, probably they are preoccu-
pied with boosting their figures as
compared with those of the All India
Railwaymen’s Federation or egain
preoccupted with our communist
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{riendy who are boosting their figures
by moving to Class IV It has been
unfortunate-~What happens to Classes
I and 11> Who s bothering about
tnem? Nobody bothers about them,
because they do not represent num-
bers Today, because number matters,
in the matter of recogmition, every-
body 1s gomng to Class IV I ask the
Railway Minister, if he does not deal
with their grievances, when they are
represented by persons like me, where
will they go to get their grievances
redressed” No Federation 1s concern-
ed with them What 1s happening?
The Class II officers, as I have sawd,
nave represented the corner-stone of
the taiway fabric Class WL hage
given the ballast to the raillway admi-
nistration They have given it stabi-
lity They have kept 1t always on an
even keel whether 1t was agamnst
agitation against subversion or aganst
violence Today, what 1s happening”
You are gnnding them 1nto dust
There 1s this upper mill-stone of
Class II Mahabrahmin There 1s the
nether mill-stone of the new aristo-
cracy of the proletamat Between
them, classes II and III are thrown
unto the wolves I hope the time will
never come when the Railway admi-
nistration will have to go to these
classes II and III to save them
Because Class I has collapsed and their
back has been broken Class IV has
risen 1n revolt because you yourself
are grinding these people into dust
You are emasculating them You are
depriving them of the capacity and
the will to work, as they have always
done

An even worse feature 1s this The
Railway Minister asked me to give
anstances of victimisation I will give
him mnstances I am speaking today
with a feeling

Mr. Chairman: Order, order Only
80 long as the hon Member will do
1t in the next three minutes because
I am going to ask him to end his
péroration by then

Shyl Frank Asthony: Let me give
an instance of victumsation At the
Annual General meeting of my own
union this year, while I was having
the lunch break, men came to me
stating, there are a lot of railway
policemen in plain clothes question-
ing us, ntumidating us, as to why we
came to this annual General meeting
By the time I rushed back, they made
themselves scarce I issued a press
statement on this

There i1s a circular which 1 have
got herc I was going to read i1t The
Chairman 1s a little hard on me It
18 a circular dated 12th December,
1958 from the Divisional Superinten-
dent of Bezwada Look at the affron-
tery of the circular He invokes rule
9 of the Railway Servants Conduct
Rules that a Raillway man shall not,
except with previous consent, make
subscription to certain things I do
not know what he means Look, how
you interpret No raillwayman will
make subscriptions to any un-recog-
nised Union either on the Railway
premises or off the railway premises

Shri Jagjivan Ram I might inform
the hon Member pcrhaps he knows
that the circular which was not very
happily worded has since been revok-
ed When 1t came to my notice, 1t
was revoked

Shri Frank Anthony Let me then
give a last example Unfortunately
1t wall be a little difficult to prove It
happened to be one of the office-
bearers of my own umon—a Hindu,
not a member of my community, a
man with extraordinary record

Shri Jagjivan Ram: I may, at this
stage inform the House that in the
Railway there are so many unions
which are not recognised An un-
recognised union cannot claim the
same privileges which a recognised
union can claim

Shri Frank Anthony: I concede
What has heppened here? The man
had it put mn his confidential record
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as 8 crime that he was a member of
an un-recognised union The tragedy
18 this. I will have to deal with 1t a
little later Confidential coples are
not given If an official wants to
damn a subordinate, 1t 1s not an
adverse report, he merely writes,
‘This man 1s a member of an un-
recogmised unon” Do vou know
what happened in the case of the
office-bearer, who went for Class II
selection He was asked, “Are you a
wmember of that umion?” He said,
‘Yes"” He was asked, “Why have you
not resigned”” “Why <hould I”” he
said quite rightly, “I have the privi-
lege of being the Piresident of the
olde~t union which 15 the only well
run union, which 1y the only union
which has financial stability, which 1s
the onlv union whih gives bencfits
whrrh no other union gives” It was
put in his confidential report He
wa~ not selected for class II because
in kis confidential report, 1t was so
1ecorded If the Min'ster <ends for
the file T know what will happen
The Railway officer who gave that
confidential report will extract 1t and
he will put m a false confidential
report  That 1s another matter

Shri Jagjivan Ram: It 1s very
difficult for me 1n such cases In the
fiist place, I 1m n¢' prepared to
bcheve this stoty In  the second
place

Shr Frank Anthony: I have done
mv part, Sir

Shri Jagjivan Ram I have done
onlv propt: that when some allega-
tion 1s made. I will call for certain
documents and records and see whe-
ther the allegations arc correct or not
f 1t 1s stretched to this extent that
the records given to me will be
changed, there 1s nothing for me to
do in that case Any allegation can
‘be made here and there will be no
ground or proof to substantiate that
Tt will become very difficult Any
allegation can be made I wanted to
point that out

Shri Rajendra Singh (Chapra): At
the outset he said that he was not
prepared to beheve If that 15 his
presumption at the very start, how
do you think he will call for the file
or laock mnto the matter? That is the
point I am pressing

Mr, Chairman: In any case, the
hon Minister knows what 1o believe
and what not to believe

Shri A C. Guha (Barasat): On
reading the Railway Minister’s
Budget speech and the connected
papers, one would feel that consider-
able progress has bern made in many
matteis which would deserve the
recogmition of this country and of the
country New lines have been opened,
the rolling stock position has been
impioved, but more pleasing 1s the
fact that on the manufacturing side
the Railway Board has been able to
make very good progress Both on the
manufacture of coaches and of loco-
motives, and also of certamn equip-
ments considerable progre.s has been
made, and 1t 1s expected that the
Indian railways, as regards their
coaches  locomotives. wagons and
other equipments, can expect to be
more or less self-sufficient 1n the not
verv distant futurc

On the other hand, there are some
dark spots which deserve serious con-
sideration The revenue on the
traffic side has not been ,~~ea<ing as
was expected In fact, in the present
veat the revised estimate iy about
Rs 13 crores less than the budget
estimate, and ordinary working
expenses have gone up by about
Rs 6 crores The net result is that
there 15 a deficit of about Rs 19 crores
from the budget estimate of the net
revenue that was to accrue to the
raillways during this year. This fact
that our traffic revenue has gone
down cannot simply be explained,
particularlv on the goods side. as the
hon Minister has tried to explain, by
the diversion to road transport. There
must have been some other factors on
account of which this reduction has
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taken place Even if a considerable
portion of this reduction 1s due to
diversion to road traffic, there also
the Railway Board should examine
the position

The Railway Minisler 15 reported
yesterday 1n the Rajya Sabha to have
uttered some words of warming to
the industnialists I wish he had not
done that 1t 1s more a question of
setting his own house 1n order than
chastising others I think the rates
by road transport arc somewhat high-
er, rather considerably higher, than
the railway freight and yet why do
puwvate »arties  industrialists  and
commercial men picfer road trans
port? That should be properly
examined

My own suspicion 1s that theie 1s
s0 much corruption In the railway
department and consequent harass
ment of the partie, and nsecurity of
the goods due to pilferage, that the
people prefer to go to road transport
and avoid railway transport, thereby
avording also the unnecessary harass-
ment which results if they do not
agree to pay illegal gratification I
hope the Railway Minister will not
try to make light of this charge of
corruption That 1s not a peculiar
feature of the raillway department
alone More or less that 1< a com-
mon feature of thc ¢ntire administra
tion

Some days back an hon  Momber
of this House a very respected Mem-
ber of this Hous¢, Acharva Kripalam
made serious allcgations about the
raillway department as rcgards cor-
ruption and I think that 1s more or
less a true picture of things Hardlv
anything can he donc 1n the railwavs
or any other department without pav-
ing some 1llegal gratification My sus
picion 18 that the preference of the
industrmalists and the business men for
road transport 18 primarily due to
these corrupt practices prevailing m
the railway department and the con-
sequent harassment of the people

Moreover, railway transport 1s not as
quick as road transport ‘That 1s also
a matter which the railway depart-
ment should try to mmprove

The monetary target of the Second
Plan will bc almost fulfilled by the
Railway Board during this year and
the next ycar, but as stated by the
Minis ¢r himselt the physical target
will lag bcnind bccause prices of
things have gone up But then how
will he make up this deficit n the
physical tavgets so that the railways<
may cope with thc volume of work
that may come to them during the
Third Plan period?

Huge amounts of loans have bein
given to the ra1lway department from
foreigt countizes I think the total
amount would bc near about 250
million dollais and the interest on
this would also bc a huge charge on
the railway department The Railway
Minister has madc an cstimate that
In the coming ycar the nct profit of
the rallways would be Rs 21 ¢ ores
I am afiaid he has made a rather too
optimistic  calculation His exjecta-
tion of th¢ volume of transport mav
not be quitc correct Some of the
industrial goods may not move as he
expeets  Tex ile and cement and «ven
stec] may not be m so hig a volume
as to compensite for the loss of this
year  Fven the movement of food-
prains 1. also not lhikely to he very
much higher than the present vyear
du¢ particularlv to the non-import
of anv fondgrains from foreign coun-
frie« and also to nationalisation of
the foodgrain trade The present
position 1s that foodgrains are not
moving from the interior to hig citiec
or ndustrinl towns and whatever
fondrra ne ar¢ moving are moring
mostly by roaq trinsport

Then hc has also not taken 1nto
consideration the effect of th¢ Pay
Commission s recommendations on
the revenues of the raillways Con-
sidering all this, m the coming vear
we cannot expect he would get any-
thing very much more than this vear’s
figure of Rs 13 crores The result is
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that the Railway Development Fund
1s dwindling year by year. It has
come almost to rock bottom And
the Railway Board have to borrow
from the General Revenues This 1s
an alarming feature The railways are
expected to finance at least a con-
siderable proportion of their normal
development works So, if they have
to borrow from the General Revenues
for these noymal developmental works,
then that would not be a creditable
thing for the Railway Ministry

13 hrs.

The Railway Minister has staled that
the demand for wagons was slack this
year That 1s due primarily to the
fact that a number of wagons have
been put on the track, and the volume
of business has not increased very
much In 1957, the increase in indus-
trial development was very much less
than 1n the two previous years, and 1n
1958 1t 15 stil] less, 1t 1s expected to
be only two per cent as compared to
eight or nine per cent in 1955-56 and
3 5 per cent in 1957 So, this year
also there muy be a slack i1n the
demand for wagons But we expect
that with the tempo of development in
the Third Five Year Plan the present
wserve stock of wagons would be
fullv utilisked And 1t 1\ not quite a
bad thing that some wagons have been
put on the irack even though for the
present they may bc¢ in excess of the
actual demand

Another good thing which I should
mention here 1s 1n regard to the move-
ment of coal During the last three
years the position has improved con-
siderably The movemcent of coal 1s
a very important itcm  Though 1t 1s
not so much a paving item for the
Railways, vet for industrial develop-
ment 1t 1s a very important item and
I think, during the last three vears,
there has been considerable mmprove-
ment

I would now like to refer to the
ordinary working expenses While the
traffic revenue has fallen or 1s expect-
ed to fall from the budget estimates

by about Rs 13 crores, the working
expenses are expected to go up by
about Rs 6 crores compared with the
budget estimates The railways which
are the largest single industrial unit
in the public sector should show an
example of operational efficiency as
also 1ty capacity to earn The perfor-
mance of the raillways will be judged
mainly on this basis And I wish that
the operational efficiency of the rail-
way, may be consideiably improved
so that the ordinarvy working expenses
may go down

The Raillway Minister has refericd
to the report of the experi committee
on coal and said that the report 1s
being exammed This year also, I find
that thc net expenses on coal consump-
tion :1e fuel consumption have gone
up by about Rs 2 crores Of course,
therc have been more wagons and
there has been a greater movement of
the trains, but still we feel that there
1s enough scope for economy in fuel
consumption I wish that the report
of the expert committee on coal may
be examimned quickly, and I hope that
the implementation of that report will
improve the position by minimising
our ¢apenditure on fuel consumption

Since you have rung the bell, I shall
now come to some matters of local

mportance First, I would refer to
the Sealdah section That 15 the most
neglected section of the Indian
Railways

Shr1 Rajendra Singh How does the
hon Member say so?

Shri A. C. Guha: There 15 hardly
any goods traffic 1n the Sealdah sec-
tion cxcept some jute traffic, so 1t gets
less attention I am sure the hon
Minister must have personal know-
ledge of the passenger traffic in the
suburban section of the Sealdah lne,
and that 1s also a paying traff~ He
should do something to impru the
passenger amenities and the puuctu-
ality of the trains m that section

Shri Jagjivan Ram: That 1s why 1t
15 going to be electrifled



3237 Ruilwgy Buiget— TFTEBRUARY 26, 1959 General Discvsaion 3_;3?

Bhrl A. C. Guha: I am coming to
‘that. I do not know how far it will be
‘electrfied. I think the total estimate
18 Rs 15 crores, and so far, they
have been able to spend only
Rs B4 lakhs or so, and next vcar,
including budget estimate the total
will be only Rs 225 lakhs As for the
time by which this scheme will be
completed, there 1s no mention I hope
that the whole of the Sealdah section
may be electrified and the work may
be completed at least by the first year
of the Third Plan The hon Minnster
nods his head about 1it, and, there-
fore, may I take it that he agrees to
my suggestion and accepts my ex-
pectation”

Shri Jagjivan Ram: It will receive
favourable consideration

Shri A. C Guha: All right

Another small thing which 1s much
nearer t0 my home 1s 1n regard to the
Barasat-Bashirhat ine Some blame
1s laxd on me in this regard At one
stage I had intervened because some
lands containing some graves of the
Mushims were to be acquired But, if
there 1s any difficulty in that parti-
cular piece of land, I think there may
be a diversion line. 1t may not be a
very big diversion line, but i1t may be
only for about half a mile or even less
As far as my information goes the
case has gone to the High Court, and
the High Court may not decide 1t in
two or three years’ time and till then,
the work on this Iine will be kept in
abeyance and are we to understand
that the work on this ine will not
start till the High Court has given 1its
findmg? I request the hon Minister to
examine this question, and 1f there 1s
any difficulty, he may consider some
other diversion lne so that the
difficulty may be bypassed and the
hne may be completed, because 1t 1s
an urgent necessity for the entire area
since the hght rallway had been
abolished about five years ago the
Jpeople have been suffering

T would like also to state that the
lbon, Minister may do something about

the Kalighat-Falta line. I thisk it is
o small line which covers only a
distance of about two to three miles,
Since a Jot of people have been using
this line as daily passengers, I think
something should be done about this
suburban line also

As regards ticketless passengers I
would request the hon Minister to be
more strict in this matter and to see
whether there 1s some collusion of the
rallway staff or not My own appre-
hension 1s that this thing cannot go on
without some collusion of the railway
staff, maybe, at the lower level But,
something should be done to check
yms Tt 1s corrofing “Yne noral
character of the people and 1t 1s also
depriving the Railways of their due
revenues So, from a moral as well as
¢ financial point of view, I request the
hon Minister to examine this question
gnd see that at least there 1s no collu-
gion from the railway people in this
ymmoral and 1llegal practice

Mr Chairman: The hon Member
{rom Chingleput After that, I will
call the hon Member from Sitapur
(Interruption) No further informa
f1on just now

Dr Krishnaswami (Chingleput)*
&ir 1 should like to pay my humble
meed of tribute to the hon Railway
Minister for the earnestness and
gincerity that he has displayed 1n
tackling many of these difficult prob-
jems—problems which are difficult in
all conscience, especially, his treat-
ment of the welfare of railwaymen
was particularly heartening to me

We are to have a large number of
secondary schools, we are to have
subsidised  hostels and primary
schools There 15 only one observa-
t1ion which I have to make and I hope
the hon Minister will not take it
amiss when I suggest that m opening
such primary and secondary schools
we ought to make provision for the
sdmission of a certain proportign of
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stores within our

. One would have wished for
s clearer statistical account of the
needs that have been met by produc-
tion within our country. We might
then have been in a position to throw
light on how far our plans for deve-
lopment should be improved and
expanded,

Having disposed of these matters, I
now turn to a consideration of certain
disquieting features of the Budget.
Let me make this observation at the
outset. I feel sad that a well inten-
tioned Minister has not been served
well by his advisers. One has only
to peruse the analysis that he has
made of the various figures pertaining
to investment to arrive at this conclu-
sion.

My hon. friend, in his account of
rallway investment, pointed out that
investment expenditure reached the
peak 1mn 1957-58, the second year of
the Second Five Year Plan, Whatever
might be the defects of the Railway
Board, stinting on expenditure 1s not
one because i1t is one of the best
organised spending departments of
the Government of India. And,
although we may have doubts regard-
ing the wisdom of the choice of
certain projects, we cannot deny their
ability to spend well. My hon. friend,
on the basis of his calculations, points
out that we would be able to spend
by the end of the Second Five Year
Plan. 11215 crores of rupees in money
terms and in real terms handle 162
milion tons of originating freight
traffic as originally planned!

Now, this is a surprising statement,
since, obviously costs have mounted
up since the Second Five Year Plan
Wwas drawn up. While it is most grati-
fying to learn that the Rallways
would be able to handle this traffic,
Parlament has to ask two immediate
355 (Al) LBD~8.

questions of the Rallway Board and
the Railway Minister who is here to
represent it. How comes it that at a
higher cezt level the same amount of
originating freight trafic can be
handled by the Railways? Secondly,
has the Railway Board made adjust~
ments implicit in the changes in the
Plans that have occurred since they
were drawn up? It is clear that some-
thing has gone wrong somewhere.
The original calculations, in my
humble opinion, were either mis-
calculations or were accepted on the
ground that the other spending
departments knew less about railway
investment

No one can complain, least of all
the Railway Board, that the traffic has
not increased to the extent to which
it was anticipated. My hon. {friend
speaks of ‘trends,” “of the increase
in freight traffic of only 2 per cent on
broad gauge and 7 per cent, less aon
metre gauge as compared with the
previous year.” But where do all
these arguments lead us when the
very basis of the original Plan of
Rs 4,800 crores has been changed to
Rs. 4,500 crores and. in the inter-
mediate period, costs have mounted up
phenomenally? And, this must,
certainly, have repercussion on the
amount of traffic to be handled.

My hon. friend points out that there
has been a trend of decline in traffic
last year, Need one be surprised, Mr.
Chairman, at what has occurred? Last
year was a year of lower economic
activity in the country, Food produc-
tion had declined; industrial activity
was sluggish; and these factors must
have influenced the transport of
commodities, high rated as well as
low-rated in value. Yet the Railway
Board must think of road transport as
the villain of the piece! But even it
the fall in freight earnings is not due
to sluggish economic activity, even if
it be due to competition from other
sources, from vehicles on road, one
should not approach this question
from the standpoint of Railways and
create a scare.

We have to look at this question of
transport not from the point of view
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of Railways but from the standpoint
of methods of carrying traffic. Let us
Jook at this problem in the proper
perspecive Let us not cloud our
sppreciation—I say with great defer-
ence to my hon friend the Railway
Minister—by speaking of mis-utilisa-
tion of national resources Itis a
grand phrase, which may mean any-
thing or which may mean nothing All
taxes, let us realise, paid by motor
wehicles since 1839 ncluding the
petro]l tax as well as the sales tax
more than cover the costs of roads
There 15 something more which
happens These taxes contribute
bandsomely to the general funds of
Government, a factor which we have
to take into account m assessing the
econtributions made by Railways and
ather types of transport as well

Besides, let us realise, that these
taxes contamn a subsidy element for
bullock carts which, on social grounds,
we cannot and should not tax and
which wear out roads more than buses
or lorries If, m spite of the pre-
ferential position that 18 enjoyed by
Railways, there 18 a change of custom,
surely we must do some re-thinking
And, 1t 18 to do some re-thmking that
1 address myself te the hon Railway
Minister and through him to the Rail-
way Board to do some re-thinking

My hon friend speaks of faster
traction by diesel But, let me pomt
out to him that while diesel traction
is welcome on other grounds it has
smaller influence on speed and quick
movement of trains We have to
realise that delays occur in the load-
ing stations The delay of wagons
caused by loading and unloading and
marshalling operations dependent
upon the efficiency of the admunistra-
tion must have had its effect upon the
users of transport Also, wagons are
not covered Speaking as a Member
of the Railway Corruption Enquiry
Commuittee which went into this pro-
blem, may 1 be humbly allowed to
point out that while we did not wish
to asperse any body of men, because
that would not be proper for us to

do so, we had to point out that so far
as those wagons were concerned,
because they were uncovered, thers-
fore, a great deal of pilferage of
articles occurred And, if the Raillway
Boarq or the Railway Administration
can provide better wagons, covered, and
can prevent pilferage, many of the
customers who had turned away
during the past 3 or 4 months may yet
come back like Little Bo-peep And,
thus an attempt has to be made by the
Railways We have to realise that
unless that 1s done, 1t will not be
possible to attract custom All these
factors will have to be taken into
account before we decide on  any
policy of strengthening the Rallways
I the Minuster will do Parliament the
favour of making the Raillway Board
re-think a bit, he would find that
“public carriers” in spite of certamn
Limutations that are imposed on them
have greater advantages over “free
lance” operators, especially where
they are a monopoly We can improve
our services, as I pointed out, or shift
wagons from one area to another
because there 1s congestion 1n other
areas We should make fresh traffic
surveys and find out how we should
attract customers and search for new
markets 1n a country which has yet to
make great strides in all forms of
transport Above all—I db not wish
to suggest anything definite on this
occasion as the amount of technical
informafion on this subject 1s Iimited
and has not yet been obtained by those
in high authority m the railway and
transport administration—in co-
ordinating road-rail-ship transport,
we must not ignore the users claims
Let us not commit the mistake which
Thailand made some sixty yearg ago
of suggesting that the railway should
be put on one lime and road should
only act as feeders of railways Today
the problems are so difficult there
The question of transhipmentof goods
from one point to the other has been
rendered so difficult that people are
beginning to think that the Mimster
who devised that policy sixty years
ago has put a brake on the economic
expansion of Thailand altogether This
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in a very difficult problem, It is but
bhuman on the part of the railwaymen
who have spent their lives in the
cause of the railways to adopt a
sectional pont of view The same
thing occurred in the case of British
transport. When the matter came up
for review sometime mn 1951, Parlia-
ment took a very strong stand and
told Sir Brian Robertson, the Chair-
man of the Board of Transport, that
he could not think of co-ordination
a8 being synonymous with suppression
of other methods of transport In all
attempts to bring about a revolution
in railway transport, they said, let
there be more modernisation and let
there be an encouragement to a better
type of service and let us also see how
far we can make both the road and
rail and also other forms of transport
put on equal footing In India
historical conditions are different We
have given a preferential position to
our railways If in spite of it there
has been some amount of competition
from road, we should not be
squeamush about it We should not
try to suppress economic development
just because we feel we are not able
to meet competition In this connec
tion, I should like to suggest to my
hon friend that a time has arrived
when we should have more sizable
zonal units of these railways My hon
friend who preceded me spoke of the
lack of response on the part of the
managers But may I point out that
this lack of response 1s due to the
fact that there 1s centrahsation of
authority in the Railway Board and
thhat the zones are so big that the
managers find 1t impossible to know
what their personnel problems are
The Railway Corruption Enquiry
Commuttee went into this matter at
considerable length and there 1s a
lucid paragraph on this pomt of
administrative  responsibility and
accountability which I commend to
the attention of the hon Railway
Minister The time is ripe, 1t was ripe
long ago for making modifications and
the sooner we make modifications, the
better it would be trom the the pomnt
of view of mproving the efficiency of
our railways

But let me proceed to a basic ques-
tion which I raised at the outset I
pointed out that in the analysis of the
figures presented by my honourable
friend there was & lacuna. Since the
overall Plan has been reduced from
Rs 4800 crores to 4500 crores, adjust.
ments must necessarily be made The
costs have also mounted up The hon.
Minister has come to Parhiament with
a request that a Rs 105 crore loan
should be given from the general
revenues I have no objection to
conceding to such a request but surely
when the very basis of the Plan has
been altered, Parliament should have
a nght to know how the priorities
have been ordered by the Railway
Board Let us have a white paper on
what exactly are the priorities ané
let the Raillway Board present through
the Minister a plan of priorities and
let Parliament have an opportunity of
judging how the experts have applied
their minds to these questions in the
light of changed conditions  There
must certainly be a revision of
priomties This leads me to another
point which is rather important and
to which I should ke my hon friend
to give his special attention We were
told that because of the high priority
attached to plan developments we
could not satisfy the unsatisfled
demands of many areas for several
years In many cases, m my humble
opinion such an argument was nothing
else but a pretext for inattention to
the problems of railway development,
particularly in the south But now
that the total outlay on the Plan has
decreased and costs are mounting up,
there 1s no need to rely even on this
pretext There ought to be a greater
consideration of the unsatisfied
demands of areas in the south and of
the various other areas and they
should be taken into account Let me
mention only a few instances They
are by no means exhaustive I am
only to content myself with mention-
ing a few instances in the General
Debate and I shall deal with them 1n
detail when I come to the Demands
for grants Everyone knows that
traing coming 1n and gong out of
Madras are held up for a long time;
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there is a virtual bottleneck. In fmet
by our inattention we are creating
eonditions for competition and giving
the custom to road transpart by really
blocking up traffic and not having
attended to the problem of line
congestion earlier It is obvious to
any one who has given thought to this
problem that double lines should be
laid up at least right up to Ponneri in
the north and at least up to Chingle-
put in the south to relieve traffic con-
gestion, It ought to have been done
earlier; it was not done because there
was lack of attention to the problems
of these areas. I am glad to find that
my friend suggests that now that
there is power, there will be electifica-~
tion of the Tambaram-Villupuram
line. But I would only like to say
that there should be electrification not
only from Tambaram to Villupuram
but from Tambaram to Vridachalam
because  Vridachalam after all is
nearest to the centre of the Neyveli
industries. Now that power is avail-
able, there is no need to hold up the
other project also of electritying
Madras-Arkonam line as well. It
would relieve congestion Besides, the
satellite cities that have to spring up
and which we are really anxious to
promote would not come into being
unless some of these developments are
taken up. There are other places to
which my hon. friend has referred.
My triends Shri Elayaperumal and
Shri Narasimhan will of course deal
with the problems of other areas

Finally, I should hke to make a
personal plea to my hon friend the
Railway Minister. It 1s good to lListen
to the wisdom of experts but the
Minister should also—and I say 1t
with great deference to him—overrule
these experts Sometimes experts are
wooden and hide-bound in their
approach to these problems I have a
feeling that the present Railway
Board, though it consists of many
eminent persons has not displayed
that prescience or understanding of
the deeper transport problems of our
country, If we are wooden, there

cannot be any possibility of ety
intelligent planning. I suggest to nty
hon. friend that he should eitlter v~
vert the bureaucracy that is working
under him or have new blood in the
Railway Board so that it may tackle
these problems afresh. Above all I
should like him to apply his mind to
the problems of zonal reorganisation.
As I have already said, these organiza-
tions are so wide and so overlapping
that unless we are able to decentra-
lize authority and create more zones
and give more power to the General
Managers to settle these problems,
it will not be possible for us to have
anything done substantially. I do
realise that there would be certain
abuses of authority, but after all, the
Railway Board and the hon. Minister
are there as appellate authorities. In
any event, my vision of a Railway
Board is that of a high-powered
policy-making body, not of a detailed
supervising body which concerns it-
sef with problems of patronage and
personnel, important though these
are, these do not fall within the pur-
view of a pohicy-making body.

Mr. Chairman: The hon Member
for Sitapur. After that, I shall call
the hon. Member for Dhenkanal and
then the hon. Member for Dhanbad.

R I 32 () ; s
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[t 3 Age] Sbet Mahanty (Dbenksnal): Mr.

Chairman, the problem of problems

[ Qarafgd | WY § - tomehumbe:iwhnymuhy
down, what criteria to formulate for
mﬁkmﬁmf:iwt:gim ¢ fro e

trative laxity here or corruption there

W N fary e §, A o & are approaches of very little conse-

DT won ek quence according to me. But if we
view at the Indien Railways, one of

W N
oife Ty aTF IAT W gAY & most organised monopolies in the pub-

faox o | lic sector in this country, from the
operational efficiency point of view,

werh o fory W fowe we find that it leaves much to be
amr & desired. If we view it from the

R commercial point of view. it is
§ gy &g disappomnting. If we wview at from
;ifar« friz the point of view of the passengers or
. the consumers, we find it depressing

g W W R Therefore, the problem to me has

mfe ® g9 W §C € | been what yardstick to lay down to
judge our Indian railways

oft mgraw wt : F & I do not know who charactersed

the Railway Budget as a “pedestrain

L{ ¥ ot budget”. On the authority of Shri
. Asoka Mehta, I learn that the Railway
Mnister himself had characterised it

1 qiferarie § O ST *T A as 2 pedestram budget. According to
AT me, 1t seems to be a limousine driver's

a ! :‘3’ T !rqg budget, dniving recklessly towards

9 % LRIL Q il chaos, maybe towards a fall If we
w7 e ov@q & A look at 1t from the financial pont of

w t \ view, we find that the working expen-

ses are gowng up, whereas the profiis

are dwindling. The Development

@t wx ww fey o wefed fE Fund today is nil and is sustained by
ofy ¥ fafreex ¢ wfgd) a credit of Rs 13 83 crores from the
general revenue and the Depreciation

5 = Fund 18 diminishing The Railway was

g & vt % sypposed to contribute Rs 225 crores
g W g @t & o g from the Depreciation Fund towards
o W oW we fears ago the second Five Year Plan of the
Sn Railways I do not know how much

W, e wT W e 3o A they will be able to contribute to the
sl § @ A W oW thrd Five Year Plan If my recon-

ag | o |y dw & ngs are correct, 1t will be a ni) figure.

w | It we look at the figures of 1856-57,

we find that the capital-at-charge was

# qft of wgv & fv o Rs. 7,071,71 crores and the ratio of net
ot N revenue earned was 5'4 per cent. In

W A AR 1957-88, the capital-at-charge increas-
2o #r dd v adfy ed to Rs. 1,232 44 crores, but the ratio
W @ e sk T of net revenue diminished to 4'7 per
T I TN AN F cent Against this background, we

w .
have to judge the performance of
g wfw gey WA the Indian Rallways
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lies with the Railways.

Let us take the other organised in-
dustries, textile for instance. We find
shat in 1856 the gross profits of the
textile industry, as a percentage of
capital, was 9-8 per cent. We know
m what a quandary and ramshacle
the textile industry is. Yet, its gross
profits were to the extent of 98
cent, iron and steel industry 11-7
cent; engmeering industry—8-5
cent, I think cement will be of
orde: of about 8 per cent. But,
profits of the Indian Railways are less
than § per cent. Here 13 a matter of
very serious concern to us. We find
today that the capital at charge under
the Railways is to the extent of about
Rs 1, 800 crores Then why this
sector has not been earning profit
commensurate with the quantum of
capital” Let it be understood that the
public sector is going to be no so-
cialistic luxury for us The only
criterion that we will have to apply
in this regard is what benefit, what
relief it brings to the consumers at
large And if we judge the perfor-
mance of the Indian Railways from
that point of view, we certainly find

it very very disappointing and dis-
tressing

FERER

What we find 15 & tap-heavy ad-
munistration, an overcentralised ad-
ministration to which even the Rail-
way Corruption Enquiry Committee
drew pointed attention. We find the

estimutes are increasing on the wud-
ministrative side. But what has
been the performance of the Railway
Board, the performance of the Indiams
Railway administration? Here agaim-
we have to judge not the administr-
ative laxity here or the corruption
there, as I pointed out earlier. The
real criterion should be to see to exa~
mine how the targets of the Second
Plan in the fleld of Railways have
been implemented

I am quite in sympathy with the
Railways; because in the Second Plan
their original outlay of Rs, 1,400
crores was reduced to about Rs. 1,128
crores. Those who had framed the
Plan should have borne in mind that
the Railways are really the life line
of any economic development. There-
fore, the planners who are spending
crores of rupees over useless gocial
overheads should have diverted all
those amounts for the development of
the Indian Railways. R

But even within the limited sphere
of the Indian Railways of Rs. 1,128.
crores, the targets laid down were new
lines 842 miles, renewals 8,000 miles,
doubling of tracks 1,607 miles, electri-
fication 826 miles anq dieselisation
1,292 miles. Now the hon. Minister
ought to enlighten this House what
has been the rate of progress towards
the attainment of these targets when
we are going to complete three years
of the Second Plan and when we have
barely onlv Rs 211 crores left to at-
tain the target from expenditure
pomnt of view

The figures which have been pro-
wided by the Railway Ministry about
the new route mileage opened during
the Second Plan are highly mislead-
mg Anyone who goes through the
figure of new Railway mileage opened
during 1957-58 will find that it is
168-14 miles and during the period
work under construction is §64'67
miles. Therefore, if anybody added
up both these figures, he might have
come to the very hopeful conclusion
that we are going to attain the target
of 842 miles of new railways, but
this 15 hughly and grossly misleading.
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[Shri Mahanty]

1 am sorry that the Rallway Board
in the medley of figures that they
have been circulating 18 trying to
«<reate & confusing picture as if with-
in the period they are likely to ac-
hieve the target It 1s far from the
truth, because this figure includes
the carry over of 404 miles from the
First Plan Therefore, 1f you deduct
these 404 miles from this, then you
will find that even though 842 miles
may have been opened during the
Second Plan, the mileage which per-
tains to the Second Plan is much less
than the original target I doubt if
wc will be able during the Second
Plan to achieve the targets which we
have laid 1n the Plan

Then, even though in 1957-58 we
have opened up 168 14 miles, I would
like to point out to the House that
during the same period we have
closed down about 26 miles of rail-
ways, eg Kalkaghat-Falta There-
fore, from the point of view of open-
ing of new lines the performancc is
most disheartening I would like an
explanation from the hon Minster
why the Dandakaranya project, on
which so much rehanre 1s placed to
which the entire wagon of the Refugee
Rehabilitation Administration 1s hit-
ched, why even though i1t was san-
ctioned during the last year the
survey has not yet begun? Are they
gomng to complete the railway lines
under the Dandakaranya project
durmng the Second Plan? No, not at
all

Similarly about the renewal of
8,000 miles of rallways they have
completed only 4,416 miles I doubt
if they are gomg to attain that figure
during the remamnmng period of the
Second Plan

Only regarding electrification, they
‘have Increased ele~tric traction to
1,442 miles It is desirable to have
«electric trains But the fact has to

be borne in mind that in far move
wdustrialised countries like Canada,
like Australia, hke China, the elec-
tric traction that they have m those
countries is far below than what we
have in our country Whule other
areas are starving for new railway
routes, while other places are suffer-
ing due to lack of transport, you have
absolutely no blessed right to elec-
trify raillway traction whatever may
be the considerations You cannot say
that your industmal production is
higher than that of Chma You must
be ashamed of it You cannot say
that your pace of industria]l produc-
tion 1s at an accelerated rate than
that :n Australia or Canada But if
anybody cares to analyse the figures
he will find that in those highly in-
dustrialised countries where the
Quantum of production 1s much more
than what we are having today now,
the percentage of electric traction 1s
not so much Therefore, my humble
submission to this House 1s that while
other areas are decaying owing to
lack of transport, when you are ask-
ing for Shramdan in Rajasthan for
new lines, you have absolutely no
moral or administrative justification
to exceed the figure of electrification
which 1s much beyond the target that
was fixed in the Second Plan

Then if we come to the passenger
amenities we find 1t 1s a lhittle short of
crimunal 1 am sorry to say that, but
you will find for yourself that it is
a little short of criminal The main
passenger earnings is bemng derived
not from thc upper classes but from
the third-class While the upper class
earning 18 dwindling, the earnings
from third-class 1s increasing Now
the upper ~class earnings from
Rs 14 08 crores, which 1s the 1958-
59 estimate, has dwmdled to Rs 13-47
crores As against this paltry figure,
we have earned Rs 102 83 crores in
1958-59 from the third-class passen-
gers
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But even then the Planning Com-
mission in the formulation of prien-
ties had given precedence to goods
over the passengers I am sorry 1
this country of socialist common-
wealth, the goods, the dead goods are
being given precedence over human
bemngs, those who are today earning
you most of your revenue, so far as
passenger earnmgs are concerned.

What are the passenger amenities?
It 13 not a waiting hall here or a
waiting hall there That 1s the most
superstitious way of looking at the
passenger amenities The only pas-
senger amenity that we want is that
the conditions of travel of third-class
passengers should be a little more
humane 2 httle more civiliked Let
not the Deputy Minister stage a stunt
by travelling himself in third class
Let us stop all such stunts, let us not
overpublicise them The amenities
that we want 1s that the conditions
of travel should be more humane,
more crvilized and more becoming of
a country which professes socialist
pattern But 1n that sphere we find
that 1t 18, as I said, I repeat 1t and
maintain, little short of criminal

Then, we find the working expens-
es are going up It 1s being said, that
it 1s an expanding economy and 1n an
expanding cconomy the working ex-
penscs are bound to go up But ex-
panding economy 1s not one-way
traffic In an expanding economy, also
the quantum of profit and the quan-
tum of net revenue should expand
That 15 not going up, even though we
find every year the hon Mimister 1s
coming to the House to increase the
number of incumbents 1n the Railway
Board or number of Divisional Mana-
gers or other high paid officers

14 hrs.

After having said that much,—I
have no more time at my disposal—I
will come to some of my own region-
al problems The regional disparity
in the economic development of this
country today is mainly derived from
the regional disparity in the railway
route mileage that we find today in
this country Take for instance, my

State The 800 and odd miles were
first laid, I think, in the archaeologi-
cal period of historical time by the
B. N R Co, and since then, this
Government had not thought it fit to
add a new mile of lme I think,
barring Kerala, Orssa is the State
which has the lowest route mile-
age Whereas the national figure
1s 1 mile for every 36 square miles, in
Orissa 1t 15 1 mile for every 72 square
miles But for that the credit does not
go to our Raillway Mimnister The cre-
dit goes to the o'd B N R company
whose charred bones have now been
of archaeological mterest Regional
d sparity m economic development
centres round regional disparity m
the railway mileage We were told
last year the Rihand valley was open-
ed up, by new rallway lines and we
thought, that the Hirakud Valley will
also be opened up similarly That
scheme was there since the First Plan
period to link up Titlagarh wath
Sambalpur The survey was comp'eted
long ago Work had started Then,
Orissa had to be sacrificed for other
areas May be, UP

Some Hon. Members No, no

Shri Mahanty: I say, may be May
be elsewhere I would hke to know
from the hon Minister why that pro-
ject was stopped It 1s a pity

An Hon Member: It is being taken
up

Shri Mahanty: It 1s being taken up,
not for our benefit, but to facilitate
export of iron ore to Japan, to build
the won industry in Japan

Shri Rajendra Singh: Are you not
going to benefit?

Shri Mahanty: My only grievance
1s, let us not be made a means to an
end Let us be an end in ourselves,
Similarly you will ind a few miles of
new line are opened up m the Rour-
kela area. Let us look at those areas
where the peasant i1s languishmg. He
cannot reach the market for lack of
transport faciities You have no
blessed right to electrify your routes
elsewhere
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treatment from the Railway
. 1 will not be exaggerating
it I say that the Orissa station build-
ings are mere shantiea. They look
juat like putty cottages that you find
in Christmas greeting cards. Even
though through Orissa, the South
Bastern Railway runs the maximum
length of its mileage, we do not find
a pie spent by the Mmistry in rve-
building stations, even though pres-
tige stations are coming up in
Gorakhpur and Allahabad and might
be in other places

E

The last thing I would like to say
is—the hon. Minister will excuse me
if I may say so—the hypocritical
treatment that is being meted out to
the weaker units like Orissa. You
know throughout India today, all
Railway lines have accepted the
pattern of divisionalisation and every
Rallway has its divisional head-
quarters. But when we wanted a divi-
sional headquarters in Orissa, the
hon. Minister said, the Railway had
abandoned the 1dea of divisionalisa-
tion, they had now regionalisation.
You will find in Chakradharpur and
Bilaspur the S. E. Railway have got
regional headquarters. The heads of
regional headquarters have the powers
of the head of the Divisional head-
quarters and discharge the same func-
tions, Yet to defraud the people, they
will say, the Railways have abandon-
od the scheme of divisionalisation.
Regionalisation is the pattern of the
day. I would like to ask the hon.
Minister to take courage in both hands
if he believes in administrative in-
tegrity and honesty and to satisty thse

dfvisionalisation and regionalisation.
While you have divisionsl headquar-
ters for all Railways throughout
India, why should you not have divi-
sional headquartera for the South
Eastern Railway in Orissa. It is merze-
ly because they have got possibly
none of their kinsmen to be appointed
as the divisional headquarters head.

Some Hom. Members: No.

Shri Mahanty: I am sorry to make
that kind of insinuation. But we also
feel hurt when we are told that kind
of thing. I want to say ..

Shri Shahnawas Kban: The only
consideration is efiiciency.

shri Mabanty: I hope the hon.
Deputy Minister will satisfy me with
facts and figures how the non-estab-
lishment of a divisional headquarter
in Kurdah Road has increased effici-
ency of the Railways. I hope the hon
Minister will give facts and figures
about the quantum of goods that
move via Kurdah road, what bottle-
necks result and what amount of iron
ore and other minerals are carried in
that sechion everyday. I hope the
hon. Minister will satisfy not only
me, but this House as to how the non-
establishment of divisional headquar-
ters in Orissa has increased the effi-
ciency of the Indian Railways,

1 have no more time at my disposal
I am very grateful to you for the
time you have givem me I hope the
hon Minister will just try to widen
the outlook. We should not view this
concern in the public sector from the
sociatistic luxury point of view, but
from the commercial point of view as
well as from the point of view of the
average consumers, in this country, I
am sorry to say that in both thesc
aspects the performance has been
most distressing in the South Easterr:
Railway.

Mr. Chairman: The hon. Member
from Dhanbad, then the hon. Member
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¢rom Mathurs snd  Rafh auun
Pratap will be followed By Wem-
Per from Gorsichpur.

An BRom. Memberr What about
Deihi?

An Hon, Moember: What
Madhya Pradesh?

about

Mr Chairman: Hon Members
would be well advised to catch my
eye and not my ears

ey afea wg ( wwTe W
s{qfee wifaat) . @nafe A,
afgamy 0 3 g § T97 9y fafrerl
% X a9T & fod Ty s

Shri P, C Bose (Dhanbad) The
ton Rallway Minister, n my opinion,
in his speech on the Railway Budget
tas made an objective review of the
financial and other aspects of the
Railwasy administration m the last
year It has to be appreciated that
he has made a clean breast of both
the achievements and shortcomungs of
the Railways during the outgomng
year He has also given us an idea of
the various works that are in pro-
gress and that will be undertaken
duning the commng year From the
description he has given, 1t 13 quite
clear that the performance of the
Railways 1n carrymg more traffic, both
in goods and passengers, which 1s the
primary function of the Railways and
which 1s of utmost importance for the
industrial development of our coun-
try was qute satisfactory The
achievement mn the construction of
new hnes and conversion of metre
gauge Lines into broad gauge lines and
remodelling of station buildings, etc
are noteworthy and beneficial to the
traveling publc

Objection was raised yesterday by
one hon Member for enlargmg the
Allahabad Railway station as a huge
waste, but I think almost all rallway
stations at places of pilgrimage have
been improved on pubhic demand In
this vast country of ours, a very large

agmber of people vimt these places
from time to time, from far and near,
and it is the duty o the railways to
see that these pilgnms are provided
with amenities as far as possible
Therefore, I consider that the re-mod-
elung and enlarging of these stations
was urgently needed for public bene-
fit

1 myself would Like to put one small
demand in this connection I often
go to Patna Junction station It 18 the
capital of a State but there 1s no re-
tirng room there I have found men
coming from Delhi, Madras and dis-
tant places to Patna having great diffi-
culty for want of a retiring room at
the station I think almost all State
capital stations have got retiring rooms,
and I do not know why Patna Junc-
tion should not have a retiring room

Shri Narasimhan (Knishnagir1)
What 1s the Member from Patna domng?

Shri P. C. Bose: As regards the
shortcomings and other 1ills on the
railways, special mention may be
made of over-crowding mn the third
class, ticketless travelling, theft and
corruption, msecurity and accidents
1t s a matter for regret that these
things are persisting in the same way
as before There 1s no tangible sign
of ymprovement 1n these matters The
hon Mmnister bas Yumself dealt with
them thoroughly and many Members
also have spoken about them, and
therefore I do not ke to recapitulate
them I only hope that very strong
measures would be taken to eradicate
them as early as possible

For the last several years I have
been pressing for provision of ele-
mentary education to the children of
railway employees I am glad that
this provision has been made this year
and I thank the Railway Mimster and
the sdmimstration for this

The other thing I have l’i pren-
smg for from time to time “housing
accommodation for railway employees

I have seen employees working
different stations going far away for
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their accommodation A  distinction
has alsa been made in the railways
between essential and non-essential
employees in the matter of allotting
quarters This 1s haghly objectionable
The allotment should be on seniority
basis, If they require accommodation
for their families, for theirr mnight
shelter, why should one type of em-
ployee get shelter compulsorily and
the other not get at all, simply because
they are supposed to be essential or
non-essential’ I do not understand
the meaning of this “essentia]” and
‘“non-essential” Both are equally
necessary Maybe that one 15 employ-
ed on the open line, another 15 in the
office, but for that reason the latter
does not become non-essential This
dustinction 1n the matter of allotment
of quarters should be abolished, and
quarters should be given on a seniority
basis I hope also that more quarters
would be bwilt to accommodate all
the employees who are working
Otherwise this problem will always
remam

The question of road transport has
been dealt with aiready In my area,
there 1s a station called Matan on the
Bastern Railway At that station we
used to see for a long time a large
number of cattle from UP and up-
country places being transported by
the raillways, and from there they
went to the markets on foot, 1n the
coal fleld area There are very big coal
fleld markets in Katras etc But now-
adays all these cattle are being trans-
ported by road, by trucks Road
transport has become so popular that
these trucks are bemng sold m the
black market People engaged in this
road transport business can purchase
trucks in the black market paying
Rs 5,000 and Rs 6,000 more and can
still make a profit, and people, 1n spite
of the expenses, ke road transport,
and do not go to railway transport
This matter should be thoroughly en-
quired into What 1s the reason that
even cattle are beng transported by
trucks, not to speak of goods®

Shri C. B, Narasimhan: While men
are treated as catile ;n the rmlways,
by overcrowding'

Shri P. C. Bose: I have given the
instance in my own area. I have no
1dea of the diuference between the
rallway freight and road transport
rates, but this matter should be tho-
roughly nvestigated I think the
freight 1s also one of the causes

I have, several times, raised the
question of rail-cum-road bridges
There are some very important places
all over India where over-bridges are
absolutely necessary In my area there
1s one place The tramn starts and the
door 1s closed for five or ten minutes,
and on both sides there are cars and
trucks waiting for a mile I think
similar things are happening all over
the country This matter should be
discussed with the Plannmg Commis-
sion, and if necessary, with the State
Mnisters, and some solution must be
found for this

I had several other points, but there
18 no time, and therefore, with these
words I only hope that the targets wall
be achieved by the railways, and }
express my appreclation of the work-
mg of the railways

Raja Mahendra Pratap (Mathura)
To begin with, I congratulate the hon
Member imn the chair for the guality
that he has shown today as a good
administrator He called out not
names but constituencies ;m several
cases, and he announced the names go
that we could go out and come back.
Very kind of you, Sir

Then I congratulate the Minister too,
because I believe that the railway de-
partment 18 the best managed depart-
ment of all the departments of the
Government, and I believe that m the
Railway Department the reservation
department 1s still better managed.

I happen to be the patron of the
clerks of the reservation department
They had asked me to bring some of
their demands before the Minister ¥
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wrote about them to Shri Shahnawaz
Khan, and he promptly replied. This
is also very good of the railway de-
partment that they immediately pay
attention, but I must say that our
Minister and our Deputy Ministers are
not properly supported by their staff,
snd it would be better if some jatav
is put in a high position in the rail-
way department, and some Pathan is
also included. I believe also that the
Anglo-Indians should be given special
consideration in the management of
the railways. Of course, I believe:
All to work for all to make all happy.
(Interrupfions) Brahmins can go to
the law department and baniyas can
go to the finance department, but let
this department be managed by
Harijans, because they also should
have some place. I am not claiming
any place for the martial races in the
rallways; for the martial races, there
is only our Army; there, they will
have monopoly.

Now, I beg to say that we want a
railway lmme from Brindaban to
Aligarh. Our Braj wants it definitely
and seriously. If there will be a
bridge at Brindaban, most of the flood
difficulties will disappear there.

We also want a small railway line
from Dehra Dun to Rajpur below
Mussoorie. If that is built, the pas-
sengers going up to Mussoorie will
have much more convenient journey.
It the budget does not allow it, let us
give to the private sector the building
of these two railway lines. I believe
there is no harm in giving the private
companies a chance to build some rail-
way lines. I think there is a certain
prejudice which has come into the
minds of our high leaders that only
with the public sector, they can better
manage. But what I say is that in
the public sector, only some people
monopolise the financial side of these
companies and these departments.
?his should not be so. After all, man
1s man whether he is working as a
government servant or he is working
in a company. So, I suggest that the
private sector can be glven some
chance.

I may also say that some people are
punished in the railway department,
because they have some quarrel with
the higher officer. I think 1t would
be better if this matter is looked into
in a little more kindly way. One Mr.
Rawat, ticket collector was degraded
and transferred from Mathura to
Jhansi, and one coolie Munna is suffer-
ing for about a year and is not being
given a chance to work as only a
simple coolie at our Mathura junction.

I may also remind the railway de-
partment that during the last three
years, they have often promised me
that they would provide seating ar-
rangements for the first class travel-
lers travelling during nights. It is
very difficult sometimes to get into the
compartments, because the compart-
ments are locked up, and a first class
passenger who is going to a nearby
station, two or three stations away,
does not find a place to sit. They
had promised me, but somehow, that
has not yet been fulfilled.

I must say that there is a great im-
provement in the restaurants. For-
merly, I uséd to see that these bearers
used to charge four annas or five
annas or eight annas more. Now,
they are very correct. I must con-
gratulate the railway department for
this great improvement.

I must also mention here that some
of our railway clerks, goods clerks and
also reservation clerks, have taken an
oath that they would not take any
bribes in tuture. It is a very good
sign, it it is backed up.

There is a complaint that some
ticket collectors are asked to realise
so much fine. I think this is absurd.

An Hon. Member: Rs. 500.

Raja Mahendra Pratap: It is absurd
that a ticket collector must realise so
much fine. I think we should be
glad that he realises less, because
nowadays there are less number of
ticketless passengers.
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Sometimes, some of our depart-
ments say, well, this does not concern
us, this belongs to the other depart-
ment, or this belongs to that office
and so on I think this 18 not very
good. All offices and all departments
should closely co-operate for the
‘betterment of all

Then there was the question of the
beggars on the rallways This 18 a
problem neither of the raillways nor
©f any other department It is the
country’s problem I think that every
‘peggar should have shelter and should
have daily bread, and you can use
him for some work too, and he can
produce something We must calculate
how much time and energy are lost in
different pursuits, and then put every-
one to work

Now, I must say a word about mora-
Ity also After all, if a man who 1s
serving somewhere, who 1s working
for the country, and who 1s hving 1n
the country s immora)l, then he can
do nothing, he wall spol everything
‘So, I propose that my Religion of Love
should be introduced all through We
should pray every morning and every
«vening We must see how we spend
wme, whether we waste time or spend
3t usefully If we have misused time,
then we must, of course, ask God
‘Pardon me, Sir’, and then use the
time rightly 1 shall not go further
mto that

1 shall not speak long I have got
only two or three pomnts more And
1 shall just point out some defects

An Hon. Member:
world federation?

What about

Raja Mahendra Pratap: It 1s a poli-
tical question Hele 1t was the ques-
tion of morality which 1 was discus-

sing

I am told that some mstructors are
paid only according to the scale
Rs 60-150, while other instructors are
weceiving Rs 300 to Rs 400 I thmnk

justice should be done to all. I ¢do
not say that the higher-ups should be
pulled down, but I say that the lowsr-
downs should be brought up,

In the end, I am very sorry to say
that some high officers are still traval-
ling like the nawabs of the old days
in big bogies with a big following.

An Hon Member: Like Moghuls.

Raja Mahendra Pratap: What is this?
On the one side, we speak of the
socialist pattern of society, and on the
other, we make the officials hive hike

nawabs I think a better example
should be get

Mr. Chairman: Now, I call the hon
Member from Gorakhpur Thereafter,
I shall call the hon Member from
East Khandesh
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[Mr Drpury-Seeaxer in the Chair.}

Shri Naushir Bharucha (East Khan-
desh): Mr Deputy-Speaker, before [
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eome to the Budget, I deswre to in-
wvite the attention of the House to the
desirability of establishing a conven~
tion that the Rajlway Budget should
be discussed in this House first befare
it is discussed in the Rajya Sabha. I
think it is rather unfortunate that as
a result of Budget discussion synchro-
nising in both Houses considerable in-
terest, even of the Minister, was lost
in this House and we felt that the
Budget discussions were invested with
an air of unreality because of the
absence of the Ministers and thewr
attraction to the upper House. The hon,
Minister of Parhamentary Affairs has
not been alive to the sentiments of
the House when he arranged that we
should teke a second place m the
matter of discussion on such an im-
portant financial statement as the
Railway Budget. I do hope that the
Railway Minister will take note of it
and that in future the Railway Budget
will first be discussed in the Lok
Sabha and afterwards m the Rajya
Sabha

The outstanding 1mpression of the
Railway Budget is one of rclief, 1n a
comparative sense, that there has been
no increase in fares or freight rates
I do not know 1if I can congratulate
the Raillway Minister on this point
because he has made a virtue of neces-
sity The revenues have been showing
diminishing returns and he has learnt
the bitter truth perhaps at a belated
stage that the law of diminishing re-
turns 1s a law of incxorable force and
that that law does not wait either on
the pleasure of the Railway Minister
aor for the assent of the President
The Railway Budget would have been
an instrument to help direction of
nauonal policy and industrial policy,
but perhaps the hon. Minister is more
concerned with making both ends
meet He has made 1t an essay on
arithmetic and even that essay 1S not
quite good in some parts

Coming to the revenues, one finds a
very peculiar position. From 1955-56,
that is the first year of our Second
Plan, the upper class passenger earn-

ings have remained static at Rs. 18
crores. It means that notwithstanding
the expected increase in the four years
of the Second Plan both in the upper
class as well as 1n the thuard class, the
income has remamned static, m the
former case at Rs 13 crores and in the
latter case at Rs. 102 crores It is an
wony of fate that when we are talk-
ing that so much has been done in the
course of the three years of the Five
Year Plan we find that people have
started travelling less and less, parti-
cularly when we bear ;n mund th it the
fares have been increased Thal is a
very eloquent demonstration of the
law of diminishing rcturns and I cer-
tainly reinforce the appeal of the pre-
vious speaker that if our revenues had
to be expanded, perhaps we may
think of lowering the fares rather
than screwing them up With regard
to goods traffic we find that the re-
ceipts have only increased by twenty
per cent 1t should be appreciated
that 1n the three years of the Second
Plan there has heen remarkable
growth—at least it was so claimed—
of industrial production and the rail-
ways carried not merely the finished
product but also the raw material and
the indusirial waste  Thercfore, we
were expecting that they would be
carrymng far more tonnage than war-
ranted by the mere increase m pro-
duction But what do we find? The
tonnage has sncreased in the course of
three ears by only 13 million tons, a
very paltry increase of about four
mllion tons per year I am not mn a
position straightaway to say what the
reasons are for this. Either goods
traffic 15 gong to road transport—pro-
bably that 1s largely true—due to
failure to utilise  the wagons more
rationally or due to maladministra-
tion; or there 1s incapacity of handl-
ing traffic by the railways. I think it
is necessary that a committee should
be appointed to investigate the causes
why the law of dimmishing returns
is setting 1n with such vengeance in
the matter of traffic receipts both from
passengers and from goods

Comung to the working expenses,
one finds with regard to the repairs
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and maintenance, in the first year of
the Seconq Plan, repairs and main-
tenance comes fo dbout 78 crores That
figure had suddenly jumped up to
Rs, 86 crores in 1957-58 and then
Rs. 90 crores, within the space of two
years of the First Plan. When we are
investing heavily in railway rolling-
stock put on the line—and new rolling-
stock requires very little of 1epairs
and maintenance—in spite of that, we
find that in the first two years, re-
pairs and maintenance consume Rs. 80
crores. A satisfactory explanation
from the hon. Rallway Minister 1s re-
quired. Apart from the fact that the
qQuality of repairs and maintenance 1s
extremely poor, apart from that, I am
inclined to think that our workshops
require rationalization in  certain
directions I do not know whether it
has been possible for the hon Minis-
ter to fix up norms for work done In
our workshops and particularly I am
not sure whether the checks are pres-
cribeg for issue of stores Over-mdent-
ing 1s a vice usually with many a big
administration and I do not think that
the railway adm ni.tration is any ex-
ception to that.

In the matter of economy of con-
sumption of stores, I would like to
know from the Railway Minister whe
ther any checks have been prescribed,
whether any surprise spot-checks are
being carried out, and if they arc
done, I am sure that the Railway
Minister himself will be surprised at
the results. There 1s no doubt that
the Rs. 90 crores on repairs and main-
tenance are largely made up—apart
from the fact that there has been an
increased cost of maintenance and re-
pairs and the maternals used therefor
—of figures arising out of leakage 1in
the issue of stores and the so-called
consumption of stores I think—I do
not know whether it 1s already there—
that a special inspectorate of stores
consumption is required in our ad-
ministration and 1 would request the
hon. Minister to look into that point.

Another point ¢! expenditure, 1
might say reckless and extravagant

expenditure, to which I had invited
the attention of the House sometimes
in the past, is fuel consumption. It will
surprise the House to know that m
1956-57, the first year of our second
Plan, coal and fuel consumption
amounted to Rs. 27 crores and the very
next year it Jjumped up to Rs. 48
crores, I have still to obtain satisfac-
tory explanation from the hon. Mimnis-
ter as to why 1t is that in the course
of one single year coal and fuel con-
sumptinon should have jumped up
from Rs 27 crores to Rs. 48 crores, an
increase of 75 per cent, when we
know for a fact that wiathin that
period the number of trains running
on the lines never increased any-
where by 75 per cent. Is there any
explanation” It 1s true he might say
that partly the prices of coal were
raiscd, handling charges were 1n-
creased, but they do not account for
the 75 per cent increase 1n coal con-
sumption, and an explanation 1s still
called for

As I said a few minutes ago, out re-
ceipts from passenger traffic have re-
mamed sta‘ionary, and the goods
traffic 1eceipts have increased only by
20 per cent 1n the course of the four
years On fuel consumption, for
next year, you find that the 'ncrease
has mounted to 100 per cent as com-
pared to the beginning of the  first
Fine Ycar Plan I would invite an ex-
plunation from the hon Minister.
What hippened to the appointment of
a Comnmittee on Fuel Consumption?
las 1t looked into this quesiion care-
fully and found out where the leakage
1s and what steps are to be taken to
1emedy 1t? I would also request the
hon Minister to look into the econo-
mics of coal, dicsel and electric power
and «ce whether any economy can be
exercised by switching over to diesel
engines

Coming to the question of Depre-
ciation Fund, another important ques-
tion, 1t 1s rather surprising that a
huge undertaking like the railways
bases its depreciation on no principle
whatsoever. We do not know whether
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the depreciation of Rs 45 croes set
aside every year 18 based on straight
line basis or on cost of re-
placement basis or on the life of assets
or only on the whims and fancies of
some members of the Railway Board.
The quantum of Rs 45 crores was
fixed in 1955-56 and since 1955-56 we
had invested Rs 1,000 crores as assets,
a good part of which must be in roll-
ing-stock, machinery, equipment and
assets of fast wearing-out character
But notwithstanding the fact that we
have nvested a huge amount of
Rs 1,000 crores as capital, the depre-
ciation set aside since the beginning
of the first year of the second Plan
continues the same, namely, Rs 45
crores Virtually i1t means that ever
since the commencement of the
‘Second Five Year Plan we have not
set aside any depreciation amount
whatsoever for post-1955-56  assets
That 1s an obvious conclusion There
fore, 1t appears that the so-called sur-
pluses m the Budget are only 1illusory
If the hon Minister instead of =cttmg
aside Rs 45 crores, sets aside only
Rs 5 crores h. can chow Rs 40 crores
more profit fo mv mind 1t would
appear that on a very rough estimate
the proper amount of depreciation
that should be set aside would be of
the order of Rs 80 crores per annum
And so long as this 1s not done therc
1s an air of unreality existing 1n our
entire appreciation of our railway
finances I am of the view that we
must reconcile ourselves to the fact
that our raillways are working at a
tremendous lo«s

Coming to the question of capital at
charge to which th s 15sue of depre-
ciation 1s closely connected, 1 find that
since the beginning of the second Plan
including the budget year, R« 910
crores have been mvosted ang yet, 1f
You see 1t we are told at page 47 of
the Explanatory Memorandum that the
total amount of capital at charge 1s
only Rs 1,472 crores It would mean
that 1n the beginning of the second
Plan we had only Rs 562 crores as
eapital at charge, if you deduct
Rs 910 crores from Rs 1.472 crores
Of course, the reply will be that all

investments do not go to form the
capital at charge but even then,
making necessary allowances. one
does find that nearly Rs 300 crores of
assets have been retired as worn out
and for which no depreciation has
been provided In other words, the
rallways are living not on the depre-
ciation fund but they are living on
their capital How long will this be,
one does not know I should like to be
ennghtened on the matter of calcula-
tion of capital at charge.

Comung next to the Development
Fund, a wonderful fund which the
raillways have got, whert you expect
to find some money for development
of Indian raillways, I should hke to
say that it does not contain more
amount than the loose smalil change
which T have got in my pocket It
does not contain even one naya paisa
Not only that It has got a munus
balance of Rs 11 crores, and another
minus balance of another Rs 11
crores will be added, so that by the
end of the budget vear, our wonder-
ful Development Fund will be indebt-
ed to the general revenues to the
extent of Rs 22 crores How can you
carry on development from a Fund
which 1s already indebted to the
gencral revenues? What 1s the charm
in maintaining a separate Fund”® You
might as well close 1t and finish with
it  What 1s the charm m mamtaining
a Development Fund when you have
not got a penny 1n it and no prospect
of putting anything into it?

Coming to the question of the
Revenue Reserve Fund Rs 50 crores
are there This fund obviously does
not seem to have any spceific purpose
for which 1t has to be utilized In the
past 1t has been utilized for writing
down the d:fference between the book
firures and the current market prices
of stores which 1s certainly not the
purpose of a Revenue Reserve Fund,
and also for transfer to the Deprecia-
tion Fung and the Development Fund
which certainly 1s not the purpose of
the Revenue Reserve Fund, and some-
times to meet the revenue deficit
which 18 really the correct purpose of
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& Revenue Reserve Fund The
Revenue Reserve Fund, to my mnd,
should be a <hock absorber so that
lean times, when due to unforeseen
circumstances, the raillway receipts
become lean, this fund steps in  and
#ills up the deficit and egualizes more
or less the rates of freights and pas-
senger fares so as not to make violent
disturbances in the calculations of
trade, commerce and industry That
should be the purpose A Iimit of
Rs 50 crores 1s something which 1s
desirable But 1t should be maintain-
ed at that level, and not taken fur
ther But I think there should be a
clanfication as to the purpose for
whith the Nevenue TReserve TFund
should be utilized

On the question of the railways
capacity to carrv in the future 1t will
be noticed that at the end of the
second Plan the traffic offered would
be 162 milhon tons and thc hon
Minister says that he will be able to
carry traffic to that extent I have no
doubt about 1t but then 1if you pry a
little more into it you will find that
at the beginning of the first Five Year
Plan we haq a traffic of only about 112
million tons That means an addition
of 50 million tons only for an invest-
ment of Rs 1,125 crores 1n the course
of the second Five Year Plan To my
mind 1t seems to be a poor show Even
if we are able to carry 162 million tons
at the end of the sccond Five Year
Plan, by the first year or the second
year of the third Five Year Plan, the
posthion will be that, on account of
our policy of not setting aside the
correct depreciation and living on
capital, the tonnage offereq will be
found about 200 mullion tons and the
railways will not have the capacity to
carry them In order to avoid that
I appea] to the hon Mimister to face
realities and not just come out with
an 1llusory surplug budget He should
come out boldly with a deficait budget
and the correct amount of depreciation
has to be set aside
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18 hra.

There are one or two problems #o
which I would hke to draw attentiom
before I close my speech Regarding
the planning of capital works, electri-
fication has been slowed down for
want of adequate power supply I
would like to know who 1s planning
your electrification projects Any man
in the street would say that before
you survey a track for electnfication
and carry on the work, there should
be adequate power supply All that I
am able to find 1s the installation of
an 18 megawatt extension for Chola
Power station for electrification
That s not enough I would like the
hon Minister to know that the present
trend In power generation 18 to £0 1n
for Migger and bigger stations A 18
megawatt station 1s not gomng to re-
move your difficulties What 1s the
use of your planning piecemeal, neg-
lecting the electrification of most im-
portant tracks hke Igatpur: to Bhusa-
wal? The hon Minister should consi-
der the question of power production
in detall and come out boidly wath
much bigger projects

Then I would hke to have some n-
formation regarding the remodelling
of the Bhusawal yard which 1s m my
constituency Then, regarding over-
crowding 1n Bombay cuburban {rains,
it might surprise the House that our
BEST Committee today carries twice
the number of passengers which both
the Central and Western Raillways
carry The two local Railways carry
only 8 lakhs of passengers whereas the
BEST 1s actually carrying 13 mallion
passengers Surely there must be
someé way of increasing the capacity
of the raillways to carry more passen-
gers Mv suggestion to the hon Minis-
ter 1s that he may think very serious-
ly about having tube railway for Bom-
bay city My hon friends may laugh,
but I may point out to them that in
the BEST Committee, we have consi~
dered the project We consulted
Japanese consultants and they said it
18 feasible and the cost will be round
about Rs 182 crores per mile 8o, it
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js worthwhile conmidering the ques-~
tion of tube railways for Bombay city,
as a measure to relieve the congestion
en the local trans

One more point and I have done
We are spending Rs 33 crores on the
Railway Protection Force and the net
result of 1t 18 today the hon Minister
tells us that this time we have paid
Rs 79 lakhs more by way of compen-
sation for goods lost I thmk there
should be some explanation for that

My time 1s up I hope I will get
some more time at the time of moving
the cut motions, when I shall refer to
the other pomnts 1 do not share the
wrge to offer congratulations to the
hon Minister
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W oawdt § 1 W wT § WA
¥ oft 79 guT & W & e g TR
3% @ g 3 1 AN ¥ A At @
qeet w7 @ Wwae ¥ fedw
® ¥ @zl Fr ey 9T wwar @
ieh § aogw e A @ ®
A Ao & @R A A AT TR
%1 W ¥, A W A | v
g 53W W7 e & i armr
¥ AT oA @ AT 1 ATwe
Serge & nomm W awwEr g
gt & fod (%o W W A% @
FEATGRATE | T FT FT I HA T g
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i gafiawnd w
o A ger 97 Prer W)

2t fre T ey g gt
wur § 1 T 9T g T T woh
R & | % W F R gy wrdard
g wrfigd ey dvoer F ot w1 W
wt wqrat w1 aF vy @ § W) v
¥ @ 99w ¥ v v e @
o aw § ar gwwr g g
w1 & qE FTH awa § 1w ey
el ¥ WY A% &7 7wy & Ol
g W weHlt A @

dagmgfFawIga AT
g d w7 a& T Y= W A
a%y & | Waw g "y aga afen
foewr & @ @ o) A=, foerew R
w1y &1 §ar ¥ 1 g Y et I
wEwE § )

dfem gro Mo famt (Fwfan) .
U WEIY, W WHETR ® A9 AT
qear & fF wg grow & o ffefaew
g & IR qz9 @ TG qTOE e
gt feark T & 1wl 9w AT
WEST ATET AT @ § A7 IR TG
) @qa a1 I famre ¥ qgd wrar
twifarfem I SR masm i
it gAY faert of o sEET T gMT
o &y A gur | & gumar g f®
ofe ag ¥WT AT Y o w9
a gt mre g S fie fore e
t 1 el o § WE e Ry
7w R

“In my Budget Speech last year,
I had referred to the setting up of
an Expert Committee on Coal.
This Committee submitted their
report in August last. They have
analysed the effect of rising cost
and freight on the Railway Fuel
Bill and found that in the recent

Past, the consumption trend gene-
rally has been favourable.”

WROW W Wd N gy wg
Pfefios 7 g 1 IR F gy nfrr
t ¥ o vy T W
e Twmdm i v ) ww
dnt wr fafefew dar @ wifi@
N T ) ) oot 9T T oY
T TG % W oagr aTaE ¥ Oy gy
g IE oAt w1 & wEwT g W
fafret #1 st @@ &7 oo W
fafrex amga v awré v g §
fie 3% g & oyade v WaAw
fed &

¥g 08 &% o F § for w gy
¥ Yoa # qwa A o o S
TG ¥ gAT &THY § AT 97 gwar
1 R & fAd AN AW aew
TR ¥ frly oY ey T & g A
9T UF 98 § AT ¥ I} Y e
R ofelt i & W § 1 e
IE 97 qET A AR £. T IF qT AN
ft 7 Fo ared & W @ @
qafay ¥& g A d9d d 1 gafad
T AT FT T & FTE Gy A9 |
I 97 St & g ¢ @ W
21 57 ¥ 7 & qfeer 7 & B g
# WR 7 Wy et B da
9gTET TR FY G FY I A7 97
T arew ad & P o @ 8
AT G G ATl Y Aoy w7 faar
ard at S gq Af & IW K Ay
TR g W FEew fen oW A
ufas FraEr @ A N A am
ot g

? %W AW F TG WY 6T sy
fearn wgar § fs T@ & Red
* gey qat ot § 1 e ol aw
w1 gaw &, ag i #r @
grafs wamar Wl
€ 1wy R fr w7 LeUTRe T
T 3} FIT ¥ T W a° 7T, §
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[dfewr gro wre frurdt)
ttye-ys § 3 wdw ¢t o W
wt g, ¥feT ¥w W wg % wQw
TR & fear v g W aad fred
prfifeRe ¥ @ e 4 T
€ 1 QW T agh o 3
e w1 WATRAY T w@
WT WATH §, AF HF AT AW § 1 WA
oy W e dfgmr wd e
fggre wm w3 ¥ @ gy wdW e
W aw o W ek g gy § dnd
wifda Fagerdr &+ Agm
6 @ WE B W) wfew g o
wa & e AT § fa w v
aifgd | KT QoW 9T T ®
feat & av g7 # o & o gt A
iR foadR R g Aat
TR mNedN i W
et w0 WX A W Twa & O o
e fr & TeRwwwawi g
faw # fove a0z a7 avl QY &
At T W g T AweEd
WRppwww ad @i 1
T4 X 00 AT 00 TA § ®TH I
FRATY | T HT aH ST A7 v |
iy a8 ¥ o gl wafads v @w
T & oy wrcft @ 99 W g W fed |

fafrees a7 w31 5 g7 a9
®% T § mfeqr 0@t e o
AY 99 %7 ST A g ar 1 e
T T Y AT G &) @ ST g4
AqTEET AT FEA A § a1 § Avwan
g 5 e @ § o wivs wwe gt
Fif agr o Ty T T AT &
FYCH Y, FTAT W WAW AET { wAv
W,V AR FART) AN
W i fe dw w1 wgr wfew
weiwve @ awer @ 1 o ot & W
ST GF 7T TT T Y A T HT IT R
By and
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iy ey &y A wfedt oY
Wad | W vt § e W@t i s
wafer § 1 &} tar § s Tww W
Wi W wwg ¥ wgw @ et W
wft & 97 & dvond W ¥ s
vy 7 wwan § fe 39 & wirowsfem
LM owm N E
sqigr fd~rd it § AR wrrowr sfen
@ st g 1w o mfeRr W
ITHN Sw & QAT K Tfed )
} wran g fir o ga . mfeay
agT Y W7 g7 axE § wrAowIter
g1 § e 398 diw qeawedz @ 7g
arie g7 #1om weirg she Al
#! Afaar qg=d o1 g §

I IF 9 Cfradeq w1 g ¢
a7 Zar§ s g @ifaw dferten o
¢ AN I quRT Fen T WA A g€
feae & formr ag g § 1 O Sador WY
g ygmalros & fad o W
wf 31 N ofmT ggmw
RETIT O TY { T AT griOAy A
ot ¥, I ¥ gew wiww 0 wfuw
w1, oY TET §1 ¥ ¥ A am
feear AT wifgd 6 g0 & wwr ay iy
¥ 1 P # aog ¥ g dfwades gq
fafiree< grg@ & 48 e %y fw Ay
a7 e wga § 7€ &, g ag v
? ik @ fed Qar gwr o dfer
qg %Y QRHATT G & 1| W wuw
A R @A, A E s W
TR @A &1 T« 92 aw qaw
T Fw wow wigd | N wgd
s uiT dfwwizs & o Aw
L g

# dwar g fe o oy wa ¥
e g ate dw d @ g { *fwr e
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R ¥ Bk fr e off g &
figdt ot firar F Wi W are?, wff ¢
wyuae aff § 1 afk Twy o @ R
& &y ¥ 3 ey § gleamew
FaRFrw§  qade 7 +ff gy ovw-
Fz aff g g qgtac Jory &
(¥fer ddor & ) Feargun g :

“The engine miles per day per
engine in use increascd as com-
pared with the previous year by
U+91 per cent. on the Broad gauge

whereas on the Metre gauge the
figure remained at the same level.

Engine miles per day per engine
on line (i.e., inclusive of the time
occupied under repairs ete.)
registered a slight improvement
on the Broad gauge from 83 miles
in 1856-57 to 84 miles in 1957-58.
On the Metre gauge, the figure,
however, deteriorated from 76
miles to 74 during the year.”

o1q 7g Y 3 5 SR g A o
M AT F ATEAST qUET F9 [ |
F RRE-Yo ¥ ag 23 @1 WK
e Y5 § ¥F =TT 7T | fmw
dfo & oo F TR @ QAE-Ye
# Qo 97 71X & texu-Ye # ag &3
&Y T 1 7@ ofm T g w7 AreE
T LRUY-UE H &Y 9T, F LeU&~
Yo ¥ ag &R & T WK E LeN9-45
AW eyw dimege (w9
gigdsr ) & aArEAw @ QeUU-US
H 203 aT N FFET aUs—KoF QoR
@ T 9T G 8% 4 § ¥ 203
W

“On the Metre gauge the per-

centage decreased from 15'9 in
1956-57 to 15'7 in 1957-58."

Fora < ¥ wra gfee & sed, ww A&
fs gx g & F wepade g S
e dor § o1 wopade oAy

s TR g, W
355 (All) LSD.—3.

wrqu v g aff ¢ fe oyt @ St
swrfowsarsawTRT S o
a2 qge, ¥ FHwT, T, Y-
oz, FAYR, feeelt 4% &% A€ qw 9%
&1 e g TR, gy, 9T,
afgar a1 oY gEe gRER  <uw § gt
® ®F1 & gaTaRTe 81 oo’
2| ST R wrd earT gy faum s
e F ag fefexfrdon afr @
wifgd W @ & @90 ¥ agy g
frrarr &1 A wvran g e e e
g fira o fogrem fog @ e
fis N 77 St AR § @RI gEA WY
& w77 gd €, /e At fet W
# 37 Y wiw avoar ) frelt §

A g W fe sy v ar
e AFT TR N W
war aog &, F A awwarer § | oy
a% gt F ghaamdi w71 garer § W
AAFHIIR WY AT wfear s 2 Tw
sed, 7 Ay faoeft #r Qo g s A
9F ¢, 7 & Ak ol wT Eom g
Wit ff e A A )

% ATAATT Qe . AR T & FT

TR ?

q[ew gTo ATo (AATd : I § Ay
wig, ™ ¥ | ag ww & fF v aw
a1 I § T8 s gy & 1 q2Ar
¥ IAT T AE ATER &Y AT A HTA N
Ro, W HYA FT FrEET W FRA F qiw
grgE I g

# F qrearer it w7 41 6 qredRE
o d wrad w1 sfafew e v
i A ger i vl
ot % wres w97 | W R R gl
AE H AW gEAT AN |

Shri T. B. Vittal Rao: We are pre-
pared to join hum in this appeal.
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Waraafer: w MWK
€Y geo wed €, A Wk gardy g
o g

dfex g0 Ao fRMIGT W
reReey W% A wrad &7 O W
fmiw@was vt W ad
far wrar 1« @ s e o v W o
ar gt anfgd AT aERwE X |

JASTA RERT W7 FTHIL A F
RETEAIFE QL ?

dfen g1o Ao faart d W ¥
W W g | WY W HT AT A
¥ wg Wg! MR W N T,
M dx & I, qw 7 A §'A
W aw fafrex agw w1 oaw
ot aifgd e agy wfaw ¥ wfes
gaIR

ot st YW TR TR |

qfea gro ato faardt g oy
e ¥ QR T AR e e il
i G C O GO O
e wre & gfer s T wgEfew )
oz gw Smy # Wnfeay § afuw
gy fat ot @9 TS fF ard g
gaTd | R Ao fivare & og wv qamn
frag fefrgfe & =1 7 FTwr oy,
v T 8 T & o e oy
wspeft oY aveiw @ 1 § 97 WA g B
gAY 74T AT FAIT G & g
QAT T Y aga Frfr w7 @E A
I Ay & araoE f aft geR
) v § o afewely B @
o SeeY qg A X WA A a0
wifgd | GUTT $I # I w1 #1E Wy
femd ok ERd R
f¢ wifex wr wowr § W fs
gaent g § 1 A g wrrn f fe

SFET W Ao § 7y el ¥ v
v @ & oR gy et
qgd Y wiwr 57 S awa ¥ w93 aw
€ § 1 AfeR swar Jaardr I fr oF
QEEE AL A AT A R, } W A
et § | & Igar g fr W3 e W
A 7 o & fr wife o ot 9
Ay A A EE W AT
R TG, T R awg & 7 ag
TET T g A g ?
Az g oF v S § Afer
STIRT WA T@MIEE T AT For]
Y ST § P HE fEd o

|FT S & A 09 eTEfT TEd
g3dw a9 & ) ww & Wy
TS f gTeT & OF S 3T I
¥ R gl g e S
ITF TN HT TFT G 49T | A7
AT T 2 A AT FT R A qgAl
i id- o BECECE TR -
9gaAT € | W9 X qg @MY a9
Ta & for & wemit I A §F o
# Y e AT § a7 WY T g AR W
Ty &Y I FATAT FY AIHEAT W wqfery
& 1| gfF o TRw a7, v @
e A 59 R 97 AR Gy
0 817 Tq #7191 grar § W Hew
s @ 1| § wear g 5 A
Tmfe & afam S @ wmg arfs
mrﬁ@ﬂmaﬁawm
o1 &Y 9T Y 5 w6t faaw 7 & 6K
Wz et § ag w9 A 914 | g A®
g, 391 & gare & e g ag e
VNI | 9a TTH (I T NFa
T ¥ IR B ST ARy Av
Twd Y qeew A Har &

Imew WPy ux A
wew W ERg A AAT )
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Pandit D. N. Tiwary: I think you
will show me the same indulgence as
has been shown to others.

Mr. Deputy-Speaker: If it is shown
to everybody, then 1t 1s no indulgence

dfuw gte wre farmt . aw 3t firere
¥ garey frd ¥ g @R awr AT
A o oA faer § 1 v §
e A & 1w 8 ot T WR

dfew gro ato ferat  oF SHE
R wg qragm g fegw
oy o g agt R FRTT R ], s A
Y 57 oA 3 R A TN AP W
qre T AEY TEaT | { =g g e ger
qT & gra Y T fafre aew
& e # wré i &, 9 97 I Eaw
w7 w gy felr & aw fafeex
WIRT gwfag AWAY q3E) &t fag
* A9 & fr 40 waey | 9g w99
g forr ag ¥ 7T W & o
A gra A seared f&d g &, @
3 ® a1t & fafreet we oifvamisd
TR AHG-TAY 97 U 7T giNT w
@Y & fF T AT I 9X 48 R
FHEM | I ARy FaEagfs
TET 9T ST @7 g1 AT qEEdy gy
g Iy g AR fomer fr o @
Sara AT fafaee wgew & g oo
FAE, I AIA R F I I9ATET
It w2 fF A g & & ga
fet & 9% gvaeT & a8 FEATE H
™ ¥ v oW ¥ o
Faz 7 fei v w1 qfeomy 3z e & B
O T 9T F 9P 9T S
gaE) o fewew &t a@r 9 @RI
& 9 o & qwar g f o & damae
frmm o arar @) & o g fF oS
@IeER ¥ AR F TN AT g
s ¥ A syfer A AR § WK
g fafy soomd ondft =fed

W1 H wY W TG A AT FEAT
AEE |

AR AR WO A
TR g

& ®awr zg A o A § /fer oo
W8 HT FT AFHT T HT TG IV
qear § 1 fawafaar st afear s
wEHIEWR IJE AT W
A WX A O Hwe wT AR ¥ i
* gfey gnly s T30 A wrEEr
W a&ft ) sfer on G oo § ot
¥ e 7w 9z Frata fear arar & W)
qg T €2 A Y TG F I AV By
% & ago T dAT qEAr 1 A W,
R0 WH F ot TWE WG AT
A ¥ FiwT AT W T F
qE ST g BT SEE Wy f TR
A wrEA fY @ e )

fafsfoream A1 §WR ®16
aré g sfEfrge M a7 9w
@ & R F SaE 5 e w1
an faiy sy fam 8@ § |
¥ T O IR A F A T
AT | WRAGW@IFRE | T
7T Wﬁwrﬂﬁm‘r;ﬁaﬁ&i
IGFT A1 o o we ¥ fawwm
WX a1 w0 I | gt ag B
@ wENeE 9 @feT SR 48
e #r wg fear o ordw feaw R
1w F | 5w A A 9T 37 g AT WK
# 3T 9% e qF A fawrd o
%t dfe gw o 9 FrRETd o) gl
I 39 a9 dEw< arge &1 fafefe-
AT € @1 8 ) 9E &, @Y, WX
#, fiv greAAay fod T A A
shre fira wrat W qw Y 78 faedt o
& & fir argw WY o gfar falr
g wwd M Am q fr R
wftrart ey & 1 o fis & edt ot 9w
wg T G g AT A & AR At
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[den g0 wro o)

o A g @r A W% frodto
e & WY I¥ Y ATy fear wr IEW!
NE grgrar ) NagmAF@A®
ey gy g fs s Ew Y w)
WENE T T TF W 99T FIL
T AW XA AT T | & 5w T
oF T1a WX wg &7 =gar g g
*mmmm%ﬁoao THo
|TEE 7 gEagd T gq ag o R W
o frard oY gur g fmre A @R
T A g AT

# wrgan g e ol wEeT T WX
o & W T sraedr w2 6 g o
a® ufvwifa & faams w wgEe
¥ & fasrg foed & O sO% @
¥ %y W qEart g w1fed WK A
T SR WIR ST 36T S R gT
7 & form: femms g @ ferraa Y )
g fawtaa & o o) e dfaw O
gt g o B ST FRoT TRE
39 fowrow & way § 9 A
forrae v 9 N 9F IR F gfaw
LIl

Shri Manay (Bombay City Central
—Reserved—Sch Castes) I am thank-
ful to you for having allowed me the
opportunity to speak on this budget

Our Indian Railways are the biggest
national undertaking with a capacity
of 1,118 18 crores of rupees, and if I
am right, the Government of India
have got about 17 lakhs of employees,
and the railways alone employ about
11 lakhs of employees, ncluding
casual, temporary and construction
workers

The efficient running of this great
national undertaking wall go a long
way in improving the economic condi-
tion of our country In the First Five
Year Plan, we have spent mnearly

Rs. 428 crores, and in the Second Five
Year Plan—] think we are now in the
third year of the Second Plan—we
shall be spending about Rs 1,123
crores on the rehabilitation and con-
struction work on our railways. After
spending so much amount, could we
not expect that the picture ought to
be equally bright? Of course, the hon.
Railway Minister, while presenting
the budget, has painted a very bmght
picture But may I say that the pie-
ture 1s bright, so far as the words are
concerned, but according to me, i¢
does not carry us far so far as the
deeds are concerned”

I shall take up three points whereby
I would hke to bring to the notice of
the hon Minister that the picture he
has tried to pamnt 15 not as good as it
is expected to be Of course, there
are various aspects by which it could
be proved that the picture 1s not only
not bright but it 1s gloomy

First of all, I shall take up the fall
in the passenger earnings The figures
are given to us at page 11 of the
Explanatory Memorandum on the
Railway Budget, m paragraph 23
Passenger earnings 1n 1957-58 were
Rs 119 10 crores, while the budget
est mate for 1959-60 places the pas-
Senger earnings only at Rs 118 30
crores, which will be less than the
gctuals that we realised in 1957-58
This decrease In passenger earnings
18 1n spite of the fact that more pas-
senger traffic trains are being put on
the track, and the passenger-train-
miles are also increasing

The Railway Board tells us that
greater facihities are provided to pas~
sengers, which the Railway Board, if
I may say so, are trying to make much
ado about But may I ask how it ia
that the passenger earnings in 1959-80
have been placed only at Rs 118-30
Crores?

Now, I shall turn to another pomt,
and that 1s about the decrease in the
savings of the Railway Admnistra-
tion. If we look at the gross earnings
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and gross expenditure, we find that
the revised estimate for 1988-59 puts
the total earnings at Rs. 395°23 crores
which shows an increase of Rs. 13-81
crores over the actuals for 1957-58.
But the working expenses, according
to the revised estimates, are put at
Rs. 320-21 crores which show an
increase of Rs, 1307 crores over
1957-58. In other words, the revised
estumates show that all that will be
earned beyond the actuals for 1857-58
will be wiped out in 1958-59 by the
mcreased expenses that will be incur-
red. In view of these things, we find
that the savings of the Railway
Administration are continuously
decreasing. In 1956-57 the actual
savings were Rs 20°32 crores, and in
1857-58, 1t dropped to Rs. 11°38 crores.
Of course, the Railway Minister tells
us that in the revised estimate of
1958-59, the figure is put at Rs. 13
crores But, I find that the Railway
Minister tells us that in 1959-60 there
would be an anticipated increase to
Rs. 2119 crores. I only hope that this
anticipated increase is achieved.

Another point is about the irregula-
rities so far as labour in the Raiways
1s concerned I will refer to the Report
of the Ministry of Labour of the Gov-
ernment of India for the year 1855-56
which tells us as to how the Payment
of Wages Act is observed. In its
Report on the working of the Payment
of Wages Act on Raillwgys for the
year, 1t gives us the irregularities
Before I give the figures, 1 would like
to give the categories under which
these are classified. These irregulari-
ties include delayed payment of
wages, non-payment of wages,
unauthorised deductions, irregularities
regarding the imposition of fines, irre-
gularities regarding deductions, irre-
gularities regarding recovery of
advances and non-payment of over-
time.

The House will be surprised to know
the number of irregularities commit-
ted on the Railways. There are various
sections such as transportation, mecha-
nical, engineering and miscellaneous
sections as well as contractors’ estab-

lishments. We find that in the estab-
lishment of the transportation section,
the jrregularities detected are 10,905;
1In the mechanical section, 8,625; in
the engineering section, 1,692 and in
the miscellaneous, it is 1,059. I need
not gpeak about contractors’ establish-
ments., It is 2,076. From this report
of the Mimstry of Labour one can see
how labour 1s being treated by our
Railway Administration. The Labour
Inspectorate have inspected the
records of the various General Mana-
gery’ offices and from them they have
detected these.

There is another pomnt which ¥
would like to state. That is unrest
amongst labour 1n the Railway
Admnistration about the recognitiom
of the unions which they would very
much wish to be recognised Many of
the hon. Members have already spoken
on this pomt The All India Railway-
mern’s Federation is a body which
ought to be recognsed. But, I do not
know why this matter is allowed to
linger on Of course, the hon Railway
Minyster has put in some efforts. I do
aPPreciate that. But, m the end,
wheén nothing tangible has come out,
natyrally, the feehng amongst Rail-
way labour is that the Railway Min-
1stry, the Railway Board, 1s treating
theln 1n a partisan way. Therefore,
while inviting the attention of the hon.
Rallway Minister to this unrest among
the labour on Railways, may I tell
him that 1t is affecting the efficiency
of the Administration?

The next pomnt that I want to refer
10 is the persistent demand of the
Maharashtra people of Bombay State
for the Dewa-Dasgaon Lne.

Shri Nath Pal (Rajapur): Xonkan.

_ Shrl Manay: The hon. Railway Min-
ister was in Bombay city in the first
week of February; and, at a function,
he gaid that this Dewa-Dasgaon line
would find 1its place and would be g
reality in the very near future. Sub-
sequently, there was a Conference in
Bombay which has been called the
Konkan Vikas Parishad, which was
inaygurated by the Chief Minister of
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Bombay. One of my hon. colleagues
had the privilege of presiding over
that. There, the Chiet Mmister of
Bombay also categorically gave the
assurance that this Dewa-Dasgaon line
will be a reality in the near future
With all these expectations, I was
hoping that the Railway Minster
would say something positive so far 18
this 1s concerned But, on going
through his speech, I find that he
merely makes a reference to that in
the words that 1t may be possible to
have this Dewa-Dasgaon line, and that
too 1n the Third Five Year Plan What
I conclude from this passing reference
1s that he neither wanted to say, ‘No’,
nor 1s he prepared to commit himself
I will only urge on the Railway Min-
istcr the popular feeling of the pcople
of Maharashtra mn gencral, and of
Konkan i particular, about thus line
Time and again, expression has been
given to this 1n this House and the
other House also This 1s a long-
standing and overdue demand of the
people there

I wall draw the attention of the hon
Minister to another demand from the
people of Marathwada m Bombay
State They do want a rallway line
from Parulh to Aurangabad v
Mominabad and Biturn 1 do not want
to go mto the history of thus demand
because I want to utilise my time for
other important problems 1 will
only say

Mr. Deputy-Speaker: I only wanted
to say that the hon Member has
already utilised his time

Shri Manay: Sir, I am the only
representative of my party

I am told that the predecessor of the
present Railway Minuster had assured
the people of Paruli, Aurangabad,
Mominabad and Biturn that he would
take up thus line, and have 1t surveyed
and mcluded m the Plan I do not
know the position at present; but this
is the demand of the people of
Marathwada.

Now, I will switch on to the prob-
lems of the Scheduled Castes and the
Scheduled Tribes and Buddtusts among
railway workers and I would claium the
special attention of the hon Railway
Minister so far as the fulfilment of the
reservation quota 1s concerned Here
also I must admt that the Railway
Miruster 18 putting in some efforts to
the fulfilment of the quota and I
understand that he has appomnted
some special officers to look to thus
special work Yet this quota 1s not
bemng fulfilled  Thercfore, I am
mclned to think that some middle-
agency 1s commg 1wn between the
simcere efforts of the Raillway Minister
and the candidates—the agency charg-
ed with the responsibility for execut-
ing the orders of the Minister That
agency 1s not s.ncerely pursuing the
efforts of the Minister I will urge
upon the Railway Minister that he
should bear this point in mind and try
to do justice to the Scheduled Castes,
Scheduled Tribes, bachward classes
and the Buddhists In the report, I
find that there are not less than 4,000
peisons In class I category Could the
Raillway Minister tell me as to how
many persons arc there from among
the Schcduled Castcs and Tribes? 1
I am right only three pcrsons are
This has been our pcrsistent dumand
and we have bcen wanting this rescr-
vation quota in Class I and II, that 1
not bang fulfilled I would even say
that the fulfilment of this reservation
quota 15> bemng denied very systemat:i-
cally I claim the special attention of
the hon Mmister because he 1s not
only m the Cabinet by merit and by
virtue but he 1s also a representative
of the same class about which I am
putting forth this gnmevance and I will
feel very happy if he takes upon him-
self the responsibihty that we want
him to take upon himself

16 hrs,

Now, speaking about other points, 1
do not want to take up the time of the
House by giving figures On page 97
of the report, we are told that this
year 5,074 posts were reserved for
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Scheduled Castes and 1,669 for the
Scheduled Tribes and that 6,046 and
461 candidates were selected from the
Scheduled Castes and Tribes respec-
tively I do not know to which cate-
gory these posts belong and how
many have been employed I wall not
take the time of the House any more

While finishing I will only say two
or three things which pertamn to my
constituency, Bombay city-—over-
crowding 1n the trains This problem
18 engaging the attention of the hon
Minister But I am only sorry that
he has also expressed his helplessness
in solving this problem of overcrowd-
mng I can undersiand Members of
Parliament here expressing their help-
lessness and <uggesting some remedies
But the person in charge who has to
work out the schemes and i1deas and
suggcstions if he 15 also to express
helplessness I do not know who 18 to
be looked upon for solving this prob-
lem of over-crowding In Bombay,
there 1s not a single dav when a
casualty 1s not reported from these
local trains due to over-crowding The
casuqlty 18» mounting and I do not
know to what extent 1t will reach So,
I would requcst him to pay his atten-
tion and do whatever he can One
Member 1n the House of elders—I do
not agree with hhm—Piof Wadia has
suggected that theie should be class
IV standing I do not agree with that
suggestion but that 15 a suggestion
merely to help solve this problem 1
apprecrate his zeal and his desire to
solve this problem

About the late-running of trains,
have to say a few words In Bombay
1 trams run to the scheduled time,
surprise 1s expressed As I am repre-
senting Bombay City, I may say this
There 15 a term used for this It 15
saxd that tramns are regularly irregu-
lar This 1s a very popular term in
Bombay which 13 used to show the
late-coming of the trains This is not
& happy state of affairs. I will request
the hon Minister to see that this late
Tunning of tramns is checked before

long I thank you, Sir, very much for
the time given to me
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Shri T. B. Vittal Rao: The perfor-
mance of the railways should have
been far better in view of favourable
circumstances  In  the matter of
release of foreign exchange, the rail-
ways have been specially favoured; in
the matter of getting loans from the
World Bank, they were fortunate; in
the matter of getting critical materials
as stated by the Railway Minister,
Iike 1ron and steel, they could get a
better share of the imported materials.
Taking all these things into considera-
tion, the performance of the railways
should have been far better, and
much more goods could have been
lhifted. We find that we have lifted
about 137 mullion tons of goods.

I do not want to say anything from
my side Only yesterday, the hon.
Minister of Steel, Mines and Fuel,
while 1eplying to a question on coal
production, said that in the Karanpura
coal fields they could not raise much
moile than what they have raised
because of the fact that sidings have
not been laid by the railways. Even
from my own cxperience, I could say
easily that if only there had been a
raillway siding, connecting the Smga-
reni coalfields with the Bellampalli
raillway station, we could have raised
5 lakhs of tons of coal during the last
year The estimate given by the Rail-
way Minister envisages that he 1s going
to reach the target of lifting 162
million tons as envisaged m the Second
Plan by the end of the Plan period,
But considering the rate at which
some of the things are proceeding, 1
am afraid he has taken a very com-
placent view of the thing. We have to
lift that quantity, and we can do so
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only if effective and energetic mea-
Sures are taken from now

The whole year has been very good
80 far with regard to certamn work-
shops and certain other plants which
are under the Raillway Ministry The
outturn in the Chittaranjan Loco-
motive Works has been good The
number of coaches turned out from
the Integral Coach Factory at Madras
has been good The completion of the
Ganga bridge one year ahead of the
schedule 1s really a great achievement
and a tribute to the Railway Minister
I am very glad that one year has been
made up out of the so many years
lost over selecting a site for the Ganga
brdge Sa alwg, Qur tadways baxe
done a very good job with regard to
gending the machinery and matenals
required for the Rourkela and the
Bhila: steel plants I hope and trust
that the same enthusiasm will be dis-
played 1n transporting machinery and
materials to Durgapur A day’s delay
in the setting up of the steel plant
costs the nation so much Besides, by
taking goods from place to place, by
transporting them in time, the rail-
ways could contribute also to the
regulation of the market forces I
do not say that the railways regulate
the market forces, but they could con-
tribute towards the regulation of the
market forces

Shrj Jagjivan Ram: We have done
that

Shri Tangamani (Madurai): Much
more 1§ necessary

Shri Nath Pai: But you
prove

Shri Jagjivan Ram Yes

can 1m-

Shri T. B. Vittal Rao: One mmpro-
tant thing which was in the reply
given by the Railway Mmuster to the
debate 1n the Rajya Sabha 1s 1in regard
to the manufacturing of diesel engines
In view of the fact that today we are
only producing ten per cent of the
oil that we require, that 1s, the fuel
01l that we require in our country, I
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would like the hon Mmister to con-
sider the economics of this, and ¢con~
sider whether we should import diesel
o1l for running these locomotives
I am sure the diesel engines
wiill certamly contribute to speed and
will really raise efficiency of the run-
ning of the railways But ynder the
present circumstances, when we have
no synthetic o1l plant, and when we
have the foreign exchange difficulty,
we have to consider whether this
dieselisation 1s desirable Then again,
the hon Mmister suggested that the
manufacture of the diesel engines will
be entrusted to the private sector in
collaboration with some foreign firms
I would like to invite the attention of
“tre Realiway Winisver ‘o ‘bre Toftwdorads
Policy Resolution adopted in 1856,
which clearly lays down that railway
transport will be the monopoly of the
State

Shri Jagjivan Ram: May I inter-
rupt the hon Member? Diesel engines
can be used in places other than the
raillways also, they will not be entirely
for the railways

It 1s clearly laid down in the Indus-
trial Policy Resolution that 1t will be
open to the State to start any industry
mcluded 1n Schedule A and Schedule
B when the needs of planning so
require or when there are other
important reasons for it, and 'n appro-
priate cases the private owned units
may be permutted to produce an item
falling within Schedule A for meeting
their own requirements, or as by-
products

Thus production of diesel engines wall
be a new unit It 1s not for supple-
menting what 18 already bemng produc-
ed Therefore, 1t will be contrary to
the Industrnal Policy Resolution adopt-
ed by Parhament in 1956

Regarding certain other items
included in the Budget Estimates
I have to say this When some jtems
are included we sincerely feel that
those works would be taken up For
example, there 1s this conversion of
Qudiwada-Bhimavaram lne. There
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was provision made last year in the
Budget for this But the work has
not started so far It was not a nomi-
nal provision that was made A sum
of nearly Rs 14 lakhs had been pro-
vided 1n the Budget but not a single
pic has been spent so far So also
with the remodelling of the Kazipet
railway station A sum of Rs 10 to
Rs 14 lakhs has been provided, but
the work has not started

The Estimates Committee strongly
<ommented on that that when a provi-
sion 1s made that amount should be
utiised That 1s the recommendation
of the Estimates Committee But
what do we find> We find, year after
vcar mn spite of the Estimate Com-
mittee s recommendation certain pro-
visions for certain works are lapsing
But when we view the whole thing
we see that expenditure 1s also mount-
ing How does< this come about” It
shows that while budgeting we are
not planning properly The Estimates
Committee had something to say about
hat also 1 hope and trust that In
future such things will not happen

Rcgarding development of new rail
inks I am glad that some new rail
link< have bcen taken up which have
not been included 1n the Second Plan
1 um only sorry that some one or two
tnes which were included m  the
Sccond Plan have not been taken up
o far But I find from the Estimates
‘hat for the Robertsgan) to Garhwa
rul ink a sum of Rs 17 crores has
been provided It 1s a hundred mile
ink and 1t works out at the rate of
R< 17 lakhs per mile For the Guna-
Ujjain rail link, a distance of 175 miles
the provision 1s only Rs 12 5 crores
1 tried to see the map to know whether
there 1s any big bridge which is going
to cost some Rs 5 to Rs 10 crores
falling on this line

Shri Jagjivan Ram: Hilly area

Shri T. B Vittal Rao: It 1s said,
hilly area, difficult terrain But the
difference seems to be very much
This may be looked into

There are certain backward areas
like Tripura Some rail hnk should
be there These backward areas should
be given special preference So also

355 (A1) LSD-9,

the Konkan lines, some special pre-
ference should be given to them also

Shri Jagjivan Ram. Shr1 Nath Pa:
comes from there

Shri T B Vittal Rao: In this House
I raised 1t even three years back The
Free Press Journal also wrote an edi-
torial on that

Then I come to the running of
tramns From thc running of the Grand
Trunk Express you can 3judge the
efficiency of the Railways When we
weile demanding that the running time
of the G T Express 1s too much and
1t should be reduced the then Railway
Minister reduced the running time by
cancelling certain halts But, what
has happened since the resolution
about th¢ unpunctual running of trains
came up here? 1 find that the runnung
time of the train has been increased
From Declhi to Hyderabad, a distance
of haidly 1000 miles which 1s little
more than the distance of Delhi-
Howrah we take 36 hours whereas
the Kalka mail takes only 25 hours to
Howrah Same 1s the case with the
Frontier Mail between Delhi and
Bombay For reaching Hyderabad,
the capital of a big State we take 36
hours and for Madras a distance of
1300 miles we take 48 hours The
time which has been decreased by can-
celling the halts 15 lost We have lost
the halts and also the time

I now takc this deluxe tian
between Delh: and Madras The occu-
pation ratio is very poor In spite of
the fact that 1t 1s a very costly-run
train the ratio 1s not even 15 per cent
So I would request the hon Minuster
to do away with these deluxe tramns
I would not mind if he runs 1t as a
matl train from Dellhi to Madras
There will be traffic for it There
was a proposal in this House to run
the G T Express with the mail speed
so that there would not be dislocation
At least twice a week let him run
these deluxe trains as regular mail
trains He may have an an-condition-
coach also, if he so desires (An
Hon Member For whom?) for foreign
visitors, 1t 1s said I would refer to
a few matters
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Mr. Deputy-Speaker: He may leave
me one mmnute to ask another hon
Mcember to begin

Shri T B. Vittal Ras: I have not
referred to several matters at all 1
find from the statistics that qute a
number of officers have been added
Between 1958 and 1958, there has been
an ncrease of about a thousand offi-
cers, & big increase 1n the Ralway
Board also That 15 the time when
all the other Ministries were observing
economy I can understand that there
1s a great deal of activity going on all
over the country But this enormous
increase of 24 per cent should be gone
into and a )job analysis should be
made

8hri Jag)ivan Ram. It 15 bemng
done

Shri T B Vittal Rao: Now [ come
to the temporary men In the railways
as & whole 19 per cent of the persons
are tumporary Out of the 11 lakhs of
rallwaymen barring about two lakhs
who are casual labourers we find
192300 temporary men Some of them
have put in a service of three years
and more What 1s the justification?
You have been incicasing the staff at
the rate of about 50,000 a year In
1858 1t went up by 35,000 and this
year by about 50000 At least those
who have put 1n more than three years
should be confirmed straightaway and
made permanent While the All India
average 1» 19 per cent the figure for
the Central Railway 15 23 per cent
That 1s to say 23 per cent of the
employees of the Central Railway are
temporary 1 do not know why 1t 1s
s0 1 know 1t 15 not due to the gene-
ral policy of the Railway Board 1
have got some experience of personnel
matters and how they are dealt with
in the Central Rallway This increase
in the average in the Central Railway
15 due to the imefficiency of the per-
sonnel branch in the Central Railway
I can say that without any fear of con-
tradicion I have been representing
cases The way they are replying, the
time taken by them to settle certain
cases which they think justified and
other thmgs do lead me to that con-
clusion Such a long time 1s taken,

sometimes even two or three years
That clesrly shows and reflects Lttle
credit on the efficiency of the person-
nel branch 1 have got some more
points but I shall conclude now

17 hrs.

Mr Deputy-Speaker: Is Shri Sam-
path there” No Kumar: Vedakumar:
or Shrimat: Sangam Laxm Bai
No (Interruptions ) Shrimat;
Krishna Mehta
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Mr Deputy-Speaker Shni  Ant
Smgh Sarhad: wanted to speak

Shri Ajit Singh Sarhadi (Ludhiana)
I will speak tomorrow
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17.02 hrs.

The Lok Sabha then adjourned till
Eleven of the Clock on Frday, the
27th February, 1939|Phalguna 8, 1580
(Saka)





